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PARLIAMENTARY DEBATES
(PART ] —QUESTIONS AND ANSWERS)

Friday, 17th March, 1950.

The House met at a Quarter to Eleven c¢f the (lock.

——

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

BrLaok ANpD WHITE PEPPER

3

*923. 8hri Bidhva: (a) Will the Minister of Agriculture be pleased to
state in what part of the country black and white pepper are produced?

(b) What is the annual! production and how much of it is consumed in India
and what quantity is exported?

(®) What is the present price of black pepper and what was the price in
the years 1946, 1947 and 1948?

The Minister of Food and Agriculture (S8hri Jairamdas Doulatram): (a
gepp:r is produced mainly in Madras, Travancore, Cochin, Coorg, Mysore an
ombay.

(b) and (c). Two statements giving the available information are placed on
the Table of the House. [See Appendiz V, annezure No. 23].

I may give to the hon. Member just the main points of the statement.

Production 316 thousand tons.
Exports 11-6 —do-

4. (Figures relate to the average for three yesrs ending 1948-49).

Price in Bomtay
1946-47 Rs. 74—6—3.
1947-48 74—5-—4.
1048-49 144—4—3.
December 1949 322—0--3.

Shri Sidhva: May I know whether the increase in price is due to export of
large quantities or what is the other reason? Pepper was exported previously
from Indonesia. Has the demand increased because of that? I want to
know the reason for the increase in demand and also the increase in price.

(895)
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, Shri Jairamdas Doulatram: The increase in demand is due to the fact that
U. K and America require large quantities of pepper and the price also has
;xsen largely on account of competition between these countries for export from
ndia.

Shri Sidhva: Formerly, that is to say, before 1948, was pepper exported
from other countries also?

Shri Jairamdas Doulatram: Yes. It was being exported from the Straits
Settlements, from Java and fromi some other countries in that area.

Shri 8idhva: On account of the larger demand, may I know if it is proposed
to increase the acreage under pepper ?. '

Shri Jairamdas Doulatram: There is no definite programme for increasing
the production of pepper.

Shrl M. A. Ayyangar: Are uny steps being taken by Government to have
pepper sold for home consumption at a cheaper price?

8hri Jairamdas Doulatram: There is no proposal at present under considera-
tion, but it will require a very heavy subsidy.

Shri R. Velayudhan: May I know whether any export duty is imposed on
pepper and if so, what is the percentage?

Shri Jairamdas Doulatram: There is a 30 per cent. ad valorem export duty
on pepyper.

Shri T. T. Krishnamachari: May I ask the hon. Minister if he is aware what

the prospects for the current crop ure?

Shri Jairamdas Doulatram: The current crop will probably be round about
the same figure 1 have given, namelv, 81 thousand tons.

Shri Kamath: Which of these two varieties—black and white—is more
pungent and which is more fancied in foreign countries—black or white? -

Shri Jairamdas Doulatram: The black one is more pungent and I think it is
more m demand.

a3 Mfgee 719 : %41 ag a9 € fF weq wdw 7 agt N Iw™R J
& qaT & a3 avF #1 famg fear g

Seth Govind Das: Is it a fact that the Government of Madhya Pradesh had
decided to set up two paper mills in the Province?

Mr. Speaker: Order, order. The hon. Member is futting the supplementary
under the impression that the question relates to paper. It relates to pepper, not
writing paper. '

Seth Govind Das: My question also is about paper. It is aboub a parbi-
cular variety of paper. '

AZ qIT N qgT X A ATOT & | w7 q@ A wEy @ & fw
TEHE A I IR dROT & e 5 ag g awd ar @

Seth Govind Das: My question also is about paper. It is about a partioular

variety of paper. That kind of paper is also to be manufactured there. 1Is it

not & fact that as far as these factories, wherein this kind of paper is to be
manufactured. are concerned the Government...
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Shri Tyagl: Baba, it is Kala mirch.

ur Speaker: Will he resume his seat? I think he has not understood the
position, although I have made it clear.

Seth Govind Das: I am sorry, Sir. I have been mistaken.

Shri Raj Bahadur: May I koow the quantity and value of pepper that is
exported to hard currency and soft currency countries respectively?

Shri Jairamdas Doulatram: It is mostly being exported to hard currency
areas.

Bhri Bidhva: The hon. Minister stated that a 80 per cent. ad valorem export
duty is being levied. Is it a fact that originally the export duty was levied
on the market rate and suddenly, after o week, it was converted into: 80 per
cent. ad valorem? May I know the reason for this?

_Shrl Jairamdas Doulatram: I am afraid I am not aware of that, because this
subject is not being handled by my Ministry. '

‘Grow MORE Foop’ CAMPAIGN

*924. Shri Sidhva: (a) Will the Minister of Agriculture be pleased to
state whether J.ord John Boyd-Orr, former Director-General of the U.N. Food
and Agricultural Organijzation was invited to express an opinion and give advice
regarding the ‘‘Grow More Food Camprign’ in India?

(b) 1f s0, what were hig recommendations ? -

(¢) What cost have Government incurred in inviting Lord OQrr for this
purpose ? :
The Minister of Food and Agriculture (Shri Jairamdas Doulatram): (a) Yes.

(b) He approved in general the Government’s schemes for food production
and his main recommendation was to set up an Emergency Braneh both at
the Centre and at the Provincial and District levels for executing the schemes.

(c¢) His visit cost the Government Rs. 5,928 on actual travelling expenses.

8hri Sidhva: May I know whether Lord Boyd-Orr expressed the opinion thab
Ministers should maintain contact with the peasants to enable them to see that
production is increased? Did he make that recommendation ?

Shri Jairamdas Doulatram: No special recommendation sbout Ministers
contacting the cultivators was made. He made a recommendation that all
those who are in charge of food production—largely referring to officials—should
‘be in touch with the cultivators, but I think that Ministers also should be.

8hri Sidhva: Did he also say that if this recommendation that he has made
is followed, then, there will be double the production within ten years? If
that is so, may I know whether it is being followed?

Shri Jairamdas Doulatram: We are at present dealing with the immediate
programme for the next two years.

Shrimati Renuka Ray: Did he make any suggestions which have not already
been made in thiy House in regard to Emergency Boards in the Centre and the
Provinces and also in regard to contact between the Department
‘and the peasants? (Hear, hear.)
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8hri Jairamdas Doulatram: His suggestion was a lit{le at variance with the
suggestion made here, because he wanted one official at the Centre, one official
in the provinces and one official in the districts to be in direct continuous contact.

Shri Hanumanthaiya: Arising out of answer to (¢), may I know whether,

apart from the T. A. expenses of Rs. 5,928 there were no other expenses such
as boarding, lodging and various others?

8hri Jairamdas Doulatram: He was the Prime Minister’s guest.
8hri Hanumanthalya: What was the expenditure? I did not hear.
8hri Jairamdas Doulatram: He was the Prime Minister’s personal guest.

Shri T. T. Krishnamachari: May I ask the hon. Minister if he would tell the
House how far his (Lord Boyd-Orr’s) suggestions have been accepted; in whab
directions they have been rejected; and with what result?

8hri Jairamdas Doulatram: None of his suggestions have been rejected. His
main suggestion was that the plans that had been prepared by us were satis-
factory, but with regard to the executive machinery, he made the suggestion
which we are carrying out, namely, of having an Emergency Branch at the

Centre and appointing special officials in the Provinces and in the districts to
deal with food production plans.

Shri T. T. Krishnamachari: May I ask what are the arrangements in the

provincial headquurters and district headquarters in the various States to carry
out this suggestion? :

Shri Jairamdas Doulatram: 1 can give only a general answer. With regard
to the States, at the provincial headquarters a special officer is appointed to
deal largely with food production. He is the Food Controller or the Food Com-
missioner. Then, at the district level, the District Collector is made responsi-

ble for food production plans in cooperation with the heads of Agricultural and
other connected Departments.

Bhri M. A. Ayyangar: May I ask the hon, Minister if he would kindly make
that report available to all Members of this House?

An Hon. Member: There is no report.

8hri Jairamdas Doulatram: It was not a report. He was very anxious no#
to call it a ‘report’, because he felt that during a mere fortnight's stay it was
not possible for him to submit what may be called a ‘report’. He left certain
personal notes for the information of the Prime Minister and some Ministers

of the Cabinet and he was very anxious to term them ‘‘confidential notes’’ for
their own information.

Shri Kamath: Is it a fact, Sir, that the post of the Commissioner of Food
Production was created in pursuance of the recommendations of Lord Boyd-
Orr. And if so will that post be now abolished in view of the appointment of
the Food Commissioner on the Planning Commission?

Shri Jairamdas Doulatram: The post was created in accordance with the

recommendations of Lord Boyd-Orr. There is no question of abolition of that
post.

Shri Kamath: Is the Food Commissioner being appointed on the Planning
Commission now?

Shri Jairamdas Doulatram: Yes, he has been.
Shri Kamath: Will he not have to resign his presenp post?
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8hri Jairamdas Doulatram: That does not mean that the post will be
sbolished. The matber is under consideration.

8hri Tyagi: May I know whether Government ever called actual cultivators
for consultation with regard to the ‘Grow More Food’ campaign?

Shri Jajramdas Doulatram: I think nowadays in a number of States the
Joca]l distriot officials or Food Commissioners are getting into touch with the
oultivators either directly or through co-operatives or similar associations and
elicit their suggestions so far as food production is concerned.

Dr. Deshmukh: May I know, Sir, what other Ministries of the Government
of India are importing such independent foreign advisers to make them wiser?,

Mr. Speaker: Order, order.

Sardar B. 8. Man: Have Government at this stage formulated their final
plans for growing more food, or are these plans still in a ‘formative’ or ‘advice’

spage?

Shri Jairamdas Doulatram: Our plans have been formulated and their details
worked out in the case of some Btates up to the district level.

8hri A. B. Gurung: May I know whether it was the considered opinion of
Lord Boyd-Orr that the people should eat less of rice and more of wheat, be-
ocause rice-eating makes people communist-minded ?

8hri Jairamdas Doulatram: There was no such suggestion.

Shi Bidhva: May I know whether before departing Lord Boyd-Orr stated
0107y SI ‘o8 J1 ‘pus ‘ureSs owoo 0} pexsdead oq pnom Oy PpajIAUT SBM Oy JI 487}
any proposal to invite him again?

8hri Jairamdas Doulatram: There was no definite proposal of that nature
made by him. He was expected to come in December on sccount of other
engagements; probably those engagements did not come about.

Foop ProOUREMENT BoNUS

*925. Shri Sidhva: (a) Will the Minister of ¥o0od be pleased to state
whether Government of India have been giving food procurement bonus to the
Btates?

(b) If so, what is the total amount given to each State duriug each of the
years 1948 and 1949?

(c) What are the conditions attached to these bonuses?

The Minister of Food and Agriculture (Shri Jairamdas Doulatram): (a) Yes.

(b) Two statements are laid down on the Table of the House. [Bee Appendia
V, annezure No. 24].

Btaterment I, shows the credit given to the Provinces during the financial
ear 1948-49. Statement II, shows the claims received so far during the
inmcia.l year 1949-50 from all Btates.

(c) The conditions are thab the bonus paid should be utilised on s_cl'zem'el
for increasing procurement and/or production as approved by the Ministries
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of Food and Agriculture. I may give to the hon. Member the total of the
bonus which was paid to provinces and adminisfrations during the financial
year 1948-49. It came to about Rs. 4,72,00,000. Claims for bonus so far
received during the financial year 1949-50 from all the Btates which are out-
standing for adjustment come to Rs. 6,00,20,000. -

8hri 8idhva: How much of this bonus amount paid to the Biates goes to
the peasants directly?

8hri Jairamdas Doulatram: I do not think anything goes directly to the
peasants, unless a particular State itself has such a plan. Normally it is given %o
the provinces for their food production and food procurement drives.

Shri Sidhva: To what extent is this bonus paid by the Centre utilised by
the State Governments? '

Shri Jairamdas Doulatram: Nowadays under the latest arrangements 75
per cent. of the bonus can be used for food production schemes of the States
and the 25 per cent. for the food procurement schemes of the ‘States.  This
is spent by the State Governments with regard to their various schemes in
different parts of the States.

8Shri Sidhva: The 75 and 25 per cents. do not form part of the bonus. Tha#
is quite separate?

Shri Jairamdas Doulatram: Out of the bonus which is earned by a State,
75 per cent. might be made available for food production plans and the 25 per
cent. for assisting food .procurement.

Shri Kesava Rao: May I know, 8ir, which is the province showing all the
production figures as procurement figures and claiming procurement bonus.

Shri Jairamdas Doulatram: I am afraid that is not possible. The States
have to show how much they have produced. @ With regard to procurement,
it is the pangible quantity that is procured and is in the godowns that is taken
into account.

8hri Kesava Rao: Is it not a fact that some of the provinces are showing
large procurement figures?

Shri Jairamdas Doulatram: I do not think so, because they have got %o
acoount for the procurement. It is audited. It is not a matter which is taken
on the basis of reports from the provinces. The whole account has first to be
checked by the Accountant-General and the seniormost Accounts Officer of the
province and then alone is the payment adjusted.

Shrimati Velayudhan: Which State procures the maximum amount of food-
grains?
Shri Jairamdas Doulatram: I think Madras procured the maximum.

Shri Hoasain Imam: May I know if the Ministry has received any schemes
from the States for the expenditure of Rs. 4 crores granted to them?

Shri 8idhva: Which province procured the least?
Shrt Jairamdas Doulatram: I have not got the figures of procuremnent withi

me; but T ehall supply this information to the hon. Member.. T cannot speall
#from memory, but it is possible that it may be Ajmer or some other small ares.
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IMPORT AND PRODUCTION OF FERTILISERS

*926. Seth Govind Das: Will the Minister of Agriculture be pleased to state
the total quantity and value of chemical fertilisers imported into India in 1949-
60 and that produced by Indian factories during the same period?

The Minister of Food and Agriculture (Shri Jairamdag Doulatram): Import
of & total quantity of 5,04,175 tons of chemical fertilisers has been arranged for
during the fertiliser year ending June, 1950. Of this quantity, 1,388,175 tons
have already been received and the balance is scheduled for delivery by the
end of June, 1950. The quantity of chemical fertilisers produced by the Indian
faotories during the period July-December, 1949, is 54,168 tons. The estimated
production during the period January-June, 1950, is 68,800 tons. The value
of fertilisers imported in 1949-50 will be Rs. 14,65,80,000. This is sold to the
provinces and other parties on ‘‘no profit no loss’’ basis.

3 Mfarz a : frg o a5 ag omr Mo § P aw aw @
FESTENE 50 3T F qAT EF Fi4, A IgT § @ TN FE N
wraEaRa; Ag W@ ? _ |

8eth Govind Das: By what year is it hoped the country would be producing
such fertilizers and we would not be constrained to import them?

At TrTagE IR« farad deed g9 W EAR T @
IqA T AT |
8hri Jairamdas Doulatram: The factory at Sindri is being erected and by
1952 iy will be producing these fertilizers.
gz Mfaez 219 : 747 G F 779 79 TG % fagom &7 fold omd
g fF oFa SWA ¥ g3 Reeeriad INT @ fed TramEz &9 & W
foq MaT @ Max At qrg agh 9T SATET FA FAT A0AET 7
Seth Govind Das: Have the Government received any such reports from
experts that in the long run these fertilizers prove harmful to the eoil and so

menures from cow-dung and urine should be produced here in grgater
quantities?

Shri Jairamdas Doulatram: There are two opinions on that question. We
have so far tried to see that the Btates use the chemical fertilisers after they are
mixed with other organic manures.

g5 Mfarz @ agr aFX & q@ NEANFTT IFY FHFC A/
FAORE Qg #7 A E 7 )
Shri Jairmdas Doulatram: We have got a scheme for making compost both

Seth Govind Das: Do the Government have any other scheme for producing

compoa$ manure?
Shri Jairamdas Doulatram: We have got a scheme for making compost both

in towns and in villages.
&5 Mfarz 719 : 47 Ig FORE @ Fg 9T AA AT A7 A E,

~ a
qT 98 F9° TF NI § 7
Seth Govind Das: Is this compnst manure actually being manufactured any-
where or is it only a scheme?
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8hri Jairamdas Doulatram: The compost is not a paper scheme. I think
last year about 7 lakh tons were produced.

8hri @Goenka: May I know the quantity of sulphate of ammonia imported in
the year 1949 and its price?

8hri Jairamdas Doulatram: I have got separate figures for 1948-49. The

total quantity of fertilisers imported was 1,85,800 tons and the total value was
Rs. 5,68,225.

8hri Goenka: May I know whether it is a fact that an offer was made by

the Soviet authorities for the supply of 50 to 100 thousand tons of sulphate
of ammonia and the same was rejected?

8hri Jairamdas Doulatram: We imported a fairly large quantity from
Bf.ussl.a. It may be that a particular lot may have been rejected on account
of price.

Shrl @oenka: Is it a fact that the order was placed for 400,000 tons of
sulphats of ammonia with the High Commissioner after rejecting the offer of

the Boviet authorities and only 9,000 tons were obtained through the High
Commissioner?

8hri Jairamdas Doulatram: Much more than 9,000 tons have been imported,
I think a large part of the quantity which we have received so far is through
the High Commissioner. The difficulty was that the parties who negotiated
through the High Commissioner were not able to send us the goods in time

and later on, after devaluation they wanted higher prices; ultimately we had
to break off the contract with those parties.

Shri M. O. Shah: May I know whether the quantity of the unfulfilled
contract was purchased from hard currency area or soft currency area ?

Shri Jairamdas Doulatram: I am afraid, I have not got the figures separately

for hard and soft currency areas, but I will be able to give the information to
the hon. Member.

Shri T. T. Krishnamachari: May I ask if the ‘Grow More Food' Campaign

suffered considerably because sulphate of ammonia was not available in time
for the season?

Shri Jairamdas Doulatram: I cannot say it suffered considerably but it
must have had some effect, I believé, in Madras.

Babu Ramnarayan Singh: With regard to the two opinions just referred
to by the hon. Minister, may I know what is the opinion of the cultivators?

Shri Jairamdas Doulatram: The ocultivators also seem to have two opinions
because some of them are quite ready to use the other fertilizers also.

Shri M. A. Ayyangar: Has anything been done by his Ministry to increase
the output of the Alwaye factory, to its maximum capaoity?

Shri Jairamdas Doulatram: I do not see how anything has to be done by the
Agriculture or Food Ministry but something has to be done by the Finance
Ministry and the Ministry of Industry and Supply. I understand they have
been given certain financial facilities.

Shri M. A. Ayyangar: May I know what is its total capacity and what is
the quantity that it has produced this year?

Shri Jairamdas Doulatram: It has produced about 85,000 tons, but I believe
most of them are ear-marked for Travancore and Cochin Governments.
Shri M_ A. Ayyangar: May I know what is its total capacity?
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8hri Jalramdas Doulatram: I am afraid, I have nof got the information
handy. :

Oh. Mukhtiar Singh: What steps have been taken to utilize nitre-earth, a
type of artificial manure and which has got 12 per cent. nitrogen and which is
available in abundance in this country?

8hri Jalramdas Doulatram: I may inform the hon. Member that steps are
being taken to use all the local available fertilizers, but I am prepared to admib
that we have got to go a great way yet.

Dr. Pattabhi: I want to know as to what progress has been achieved in the

direction of separating the fue] content of cow-dung from the manurial content,
on which research was going on in the Agricultural College at Pusa?

Shri Jairamdas Doulatram: It has not yet reached a stage where it can be

commercialized but the research has been done and experiments conducted
on both the village and cottage basis.

Dr. Pattabhi: Have the experiments been abandoned?
Shri Jairamdas Doulatram: They have not been abandoned. It is not in-
tended that they should be abandoned.
CoxnsrrruTioN HousE IN New Derur

%927, Dr. M. M. Das: Will the Minister of Works, Mines and Power be
pleased to state:

(8) the annual income of Constitution House in New Delhi for the years
1948-49 and 1949-50; and .

(b) the expenditure incurred on the Constitution House ivcluding the
salaries of clerks and meninl staffs, water and electric charges, repajr of the
building and furnitures for the years 1948-49 and 1949-50?

The Minister of Works, Mines and Power (Shri Gadgil):

Res.
(a) 1948-49 2,18,808
1949-50 1,75,827
(up to 28th February 1950)
(b) 1948-48 g 1,903,400
1949-50 2,43,922

(up to 28th February 1850)

Dr. M. M. Das: May I know the mouthly income from the bar in the Con-
stitution House?

8Shri Gadgfl: Undoubtedly there must be some, but I require notice for
further particulars.
Dr. M, M. Das: May I know, Sir, in view of the fact that large number of

foreigners and tourists reside in the Constitution House during their sojourn in
New Delhi, whether Government is contemplating to continue the bar in the

Constitution House?

8hri Gadgil: Even if the bar at the Constitution House is closcd, there is
plenty of other bars in the City, where the foreigners can drink tu their hearts’
content.

Dr. M. M. Das: May I ask whether it is a fact that there is « proposa] fo
reduce the rent of the Constitution House ?



904 PARLIAMENTARY DEBATES [17rr Mar. 1950
Bhri @adgil: There is no such proposal, Sir. T

Shri Kamath: Do the records show how much of this income is from M.P.s
and how much from non-M.P.s?

Shri @Gadgil: I} is possible to give that information, provided I am given
sufficient time.

Dr. Deshmukh: Is it not a fact that the caterer has complained that he would
%ose down the bar because there are not sufficient patrons in the Constitution
ouse? '

8hri Gadgll: Apparently the hon. Member is more in touch with the caterer
than myself.

A WIZ : WT AWAIG WA qq@rad fr FRERGET GeE & @9
F I A AN AR QY E ag fhas ac@w @ @ & 7
Shri Bhatt: Will the hon. Minister be pleased to state as to what is the per-

centage of income per annum in comparison to the expenditure incurred on the
Constitution House ?

A isfre : ag A fifer s fema ¢ s am @ @ &
TATIT A ATHIAT & THTIE 9357 2T § |

Shri @Gadgll: This is an arithmetical question. The amounts of income and
expenditure vary from year to year.

Shri Bidhva: May I know, besides the M.P.s and the officials who else are
sllowed to stay in the Constitution House, and what is the policy?

Shri Gadgil: The policy is that first preference is given to the Members of
this hon. House, the second preference is to those who come for official busi-
ness; the third preference is given to those who come for semi-official business;

the fourth preference is given to newspaper people and lastly to the general
public, if vacancies are still available.

Mr. Speaker: I think we shall now proceed to the next question.

SoNEGAON Crvii AXBRODROME (NAGPUR)

*928, Shri Kamath: Will the Minister of Oommunications be pleased to state:

(a) whether the Sonegaon Civil Aerodrome (Nagpur) is equipped to permib
of landing of aeroplanes at night, particularly in foggy weather; and

(b) if not, what action Government propose to take in the matter?

The Deputy Minister of Oommunications (Shri Khurshed Lal): (a) The
Sonegaon Civil Aerodrome is adequately equipped to ensure the safe landing of
seroplanes at night under conditions of average visibility.  If, however, the
visibility is poor, as it might sometimes prove to be during the pesk of the
monscon season, the aircraft can be diverted to any one of the many alternative
serodromes en route where the weather conditions are normally better.

(b) 1t is proposed to install by the end of this year an additional facility,
pamely, 8.C.8.51—Instrument landing System. This will provide & reliable
radio aid to landing and approach under adverse conditions, if the aircraft flying
via Nagpur are equipped with the corresponding airborne equipment.
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Shri Kamath: In view of the night air muail introduced recently, is there
any proposal before Government to cquip this airport—the Sonegnon Civil
Aerodrome—as fully as the Santo Cruz airport?

Shri Khurshed Lal: The only additional thing that Santa Cruz Aerodrome
has got is 8.C.S. 51 and this we are now installing in Nagpur.

Shri Kamath: Is that not in Nagpur at present?
Shri Khurshed Lal: No.

Shri Kamath: When is it going to be equipped ?

8hri Khurshed Lal: The hon. Member would have heard it.
the end of this year.

Shrimati Renuka Ray: Is there any such equipment at the airport at Delhi?
8hri Khurshed Lal:. Not yet.

Shrimati Renuka Ray: May I ask when do the Government propose fo have
this equipment in Delhi, where most planes have to land?

T raid by

Shri Khurshed Lal: As soon as Government can have funds available.

Shri Sidhva: In view of safety of passengers, may I ask why this instrumend
in Nagpur is to be fitted in December and not earlier? Is it on account of

shortage of money?

Shri Khurshed Lal: We have ordered the instrument and as soon as it comes
it will be installed.

Shri 8idhva: Is it not available?

* 8hri Khurshed Lal: IT has to come from abroad.

Shri Kamath: May I ask which are the other airports to which the hon.
Minister said the aircraft could be diverted in foggy weather?

Shri Khurshed Lal: They can be diverted to Bhopal, Jubbulpore,
Raipur, Jharsuguda and Hakimpet.

Shri Kamath: What is the distance of these airports from Nagpur?

Shri Khurshed Lal: It is a matter of geography.

Shri Kamath: The hon. Minister has replied that it is a matter of geography.
Tt is untair. ‘

Mr. Speaker: It is not unfair.
from any book he likes.

Shri Kamath: Unless the landing grounds are fairly close fo this airport,
fhere is no point in having alternative landing grounds.

Mr, Speaker: Order, order, he wants to enter into an argument over it.

Akola,

The hon. Member can get the information

CONSTRUCTION OF A RarLway LINE

*929. 8hri V. K. Reddi: Will the Minister of Railways be pleased to state:

_{a) whether any investigation was conducted as regards construction of a
railway line connecting Nellore and Cuddeppsh and Cuddappah and Kurnool

via Nandyal; and
(b) if 8o, at what stage the scheme is?
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The Ministér of Transport and Rallways (Shri Gopalaswami): (a) The answer
is in the negative.

(b) In view of the reply to part (a), the question does not arise.

Shri V. K. Reddi: May I know whether there is any prospect of Governmeny
considering this in the near future?

8hri Gopalaswami: Government do nof consider at present that it is such
an urgent project that it should be taken up immediately.

Shri M. A. Ayyangar: May 1 know whether the Minister knows thab
repeated representations have been made both by the District Boards of
Nellore and Cuddappsh and also by individual persons that Nellpre should be
oonnected with Cuddappah by a railway line?

Shri Gopalaswami: Unfortunately the Railway Board has no knowledge of
any representation to that effect which had been received here.

8hri Rathnaswamy: May I know whether there is any proposal to construot

a railway line between Cuddappah and Mysore and, if so, when is ib likely o
be taken up?

Shri Gopalaswami: No such line js under contemplation just at present.

" Bhri V. K. Reddi: Will Government now undertake an investigation of these
“lines?

Mr, Speaker: That is more or less a request for aclion.
MAINTEXANOR OF GARDENS IX GOVERNMENT BUNGALOWS

*980. Sardar Hukam 8ingh: Will the Minister of Works, Mines and Power
be pleased to state the total amount spent by the Government on the main-
tenance of gardens in the bungalows of officers drawing Rs. 8,000 and above
in Delhi during the year; 1948 and 1949?

The Minister of Works, Mines and Power (Shri Gadgil): The total expendi-
fure during the financial years 1948-49 and 1949-50 was Rs. 1,42,877 and
Rs. 1,54,882 respeotively.

Sardar Hukam 8ingh: May I know the expenditure per bungalow per mondth
it it is available?

Shri Gadgil: There are altogether 88 bungalows of this type. = The monthly,
expenditure on an average is Rs. 140, and the average acreage is about 2§.
The average employment is two malis and each mali gets about Rs. 69 to 70.

Sardar Hukam 8ingh: What is the expenditure per bungalow per Member
of Parliament?

8hri Gadgil: I require notice of that.

Shrimati Durgabai: May I know how much of this is being recovered from
those who are occupying those bungalows?

8hrl Gadgll: So far as the Government servants are concerned, the present
position is that it is entirely borne by the Governmens, but the proposal is
under consideration under which Government will pay Rs. 80 to the occupany
and fix the responsibility for maintaining the garden on the ocoupant.

Shri Bidhva: May I know since when this policy of the Government bearing
the entire cost of maintaining the gardens has been in existence?
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Shri Gadgil: Ever since this Government took over all legacies, good and
bad, from $he old Government.

Shri Sidhva: When even M.P.s who are occupying bungalows are charged
the full amount, at times even a greater amount, may 1 know the reason why
for 2} years Government have nob taken this matter up?

My, 8peaker: This is an arguruent.

Sardar B. 8. Man: May I lmow the reasons why Government is not
eonverting these flower gardens into vegetable gardens?,

Shri Gadgil: In most of these bungalows it is the fact, Sir.

Shri Shiva Bao: May I ask my hon. friend whether it is a fact that the
occupants of these bungalows have to pay for their gardens if they grow veges-
ables but the gardens are maintained by Government, if they grow flowers?

Shri Gadgil: I am not able to answer that question. I require notice.
RAILWAY LINKS

*932. Shri Kanaka Sabai: (a) Will the Minister of Railways be pleased to
state whethecr Government have received representation from the public for
conpecting (i) Villupuram or Tindivanam stations on the S.I. Railway with
Tiruvannamslai vie Gingee by a new Railway line  and (ii) Thirukoliur or
Vridaachalum stations on the 8. I. Railway with Kallakurichi by a new Rail-
way line?

(b) If so, have Government made any survey or considered the proposal and
if so, with what eflect?

The Minister of Transport and Railways (Shri Gopalaswami): (a) No repre-
sentation has been received for connecting Villupuram or Tindivanam stations
on the South Indian Railway with Tiruvannamalai, but representations have
been received for connecting Tirukoilur with Chinnasalem via Kallakurichi.

(b) No survey has yet been made. The project to connect Chinnasalem
with Chingleput via Kallakurichi and Tirukoilur was, however, recently con-
sidered by the Central Board of Transport and it was decided that the projeot
should be held over for the present.

ELRBOTRIO TRAIN SERVIOE ON SOUTH INDIAN RAILwAY

*983. Shri Kanaka Sabai: Will the Minister of Railways be plersed to-
state when the proposal to electrify the railway line from Tawbaram on the

8.I. Railway to Chingleput and then to Villupuram will be given effect to and
if not, why not?

The Minister of Transport and Railways (Shri Gopalaswami): Investigations
are in hand for the extension of electric traction from Tambaram to Chingleput.
The Government are not in a position to say at present when this scheme will
be taken up.

The question of further extension fo Villupuram will be examined in due
sourse as 8 second phase of extension.

Shrl Rathnaswamy: May I know whether there is any scheme under con-
femplation to electrity the railway line between Madras and Avadi?

Shri Gopalaswami: No, not at present, but the question will be examined
in connection with the general scheme of electrification in urban areas.
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Shri Rathnaswamy: Is it & fact that & representation was made to the
- Central Government that this line between Madras and Avadi should be
electrified?, o

Shri Gopalaswami: Perhaps it has been made, but I am unable to say when
it was made.

Shri T. T. Krishnamachari: May I ask what stands in the way of the Govern-
ment considering the scheme of electrifying the line between Tambaram and

Chingleput?

8hri Gopalaswami: Nothing except that we have fairly finalised the scheme
for that purpose fromn the South Indian Railway, and the General Manager has
been asked to gebt info touch with our Consulting Engineers as regards - the
details of the scheme and as soon as we have the scheme okayed by the

Consulting Engineers, we will take it up.
Shri T. T. Krishnamachari: May I know when it is likely to be finalised
and when work will begin'? -

Shri Gopalaswami: I think the General Manager must be in communication
with the Consulting Engineers now. We should be able to get their reply
within two or three months and then we will see what should be done to

implement. it.
Prof. Ranga: How much is that expected to cost? Capital outlay.
Bhri Gopalaswami: I am afraid I have not got the figure here, but I should
‘be glad to give it to the hon. Member if he is interested in it.
Prof. Ranga: Thank you. :
Shri Gautam: Which other sections will have electric trains?

f

8hri Gopalaswami: We have got proposals for the electrification of various
railway systems, buf ot present we are not able to take up any of the larger
schemes of electrification because we have not got the funds and they are not

".in a stage when we can straightaway go forward with them.
KELBOTRIFICATION OF RAILWAY STATION3

#9384, Shri Kanaka Sabai: Will the Minister of Rallways be pleased to state
whether Goveriment have any scheme to electrify such Railway stations where
the towns arzs electrified, if so, what is it and if none, why?

The Minister of Transport and Rallways (Shri Gopalaswami): Electrification
of stations is receiving the special attention of the Government and within #Hs

available resources it is being carried out on a programme basis. Power is
obtained from local distributors provided continuous supp'y is assured end

charges are reasonable.
In pursuance of this policy 37 stations were electrified during 1948-49, an-

other 74 stations will have been electrified by the end of the current financial
ear, and it is proposed to provide this amenity at yet another 126 stations

y
-during 1950-51.

Shri Rathnaswamy: May I know whether there is any proposal to electrify
the railway station at Cuddappah?

8hri Gopalaswami: Yes, Cuddappsh is in the programme for 1950-51.
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Bhri Kanaks Sabai: Does the (Government know that wiring has been com-
pleted in some stations but connections have not been given?

Shri Gopalagwami: If the hon. Member will bring to my notice any specifio
cases, 1 will enquire into them.

Shri Venkataraman: Will Railway Workers’ quarters also be elecirified?
Shri Gopalaswami: The present policy is to electrify them.

8hri Raj Bahadur: May I know the number and names of stations on the
Delhi-Bandikui Chord which are going to be electrified, with special reference
to Alwar?

Shri Gopalaswami: Quite a number of sfations on the B.B. and C.I. will be
electrified. Some of them have been electrified, some are being electrified
and some will be electrified in the near future.

8eth Govind Dag: What is the total number of stations which are not electri-
fled so far though the towns near them are electrified?

Shri Gopalaswami: I have already given that information. I said 87 stations
have been electrified and 74 will have been electrified by 81s{ March and an-
other 126 stations will be electrified in 1950-51.

Dr. V. Subramaniam: How many stations are electrified?
Shri Gopalaswami: That is & mere matter of arithmetic,

Dr. V. Subramaniam: Will the third class waiting rooms be fitted with
fans?

Shri Gopalagwami: As the hon. Member knows the provision of fans in
third class waiting balls has a fairly high priority amongst amenities for
, passengers. '

Ranway Prors ror ‘GrRow More Foop’

*935, Shri 8. C. Samanta: Will the Minister of Agriculture be pleased to
state:

(8) whether Government requested the Railway Board to prepare a list of
such plots as are lying useless in their possession;

(b) whether the Government has in mind to utilise those plots for ‘Grow
Mor: Food’; and

te) if so, how far have they progressed in the matter?

The Minister of Food and Agriculture (Shri Jairamdas Doulatram): (a) m@r
(b) Yes. v AT

(¢) Lists of surplus cultivable land have already been received by oertain
State Governments from the Railways concerned. Some other Btates have
instructed” their district officials to undertake immedistely a survey of spare
lands and to enter into direct negotiations with the Railway authorities. The
Ministry of Railways, who were approached on hehalf of the State Goy9mmenh
Have also agreed to relax, wherever possible, the terms and conditions for
Yeasing of Railwey lands so ss to make the offer more attractive to the sctual
oultivators.
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Bhri 8. 0. Samanta: Is Governmeny aware that there are vast marshy,
places lying by the side of the railway lines where fish and especially money

erops may be cultivated ?
8hrl Jairamdas Doulatram: I do not know to which area the Member is

referring. If he is referring to the narrow strips of land along the railway line,
they are considered by the State Governments to be uneconomical for use for

the purpose of food erops.

Shri Audikesavalu Naicker: Is it the intention of Government to auction the
lease of these lands?

Shri Jairamdas Doulatram: The lands available are being leased to
State Governmnents and they in turn lease them to the Cultivators.

the

Prof. Ranga: Sir, is it left to the SBtate Governments whether or not to lease
these lands or whether the local Railway authorities are free to lease them oub
to such cultivators who may require them?

Shri Jairamdas Doulatram: There ure two types of land. TFirst of all there
is the narrow strip.of land along the railway line, and the Railway authorities
find it inconvenient to icase those lands. The State Governments also feel
that for lack of irrigational und other facilities, it will not be economical to use
them for food crops.  The second type comprises of large blocks which are now
being negotinted for between the State Governments and the Railway autho-
ritics with our help and cooperation and some of the Provincial Governments

have started sending us the figures relating to acreage which they have been
able to secure from the Railway authorities. The first instalment shows the

following figures:—

Bombay 428 acres
Madras 134
U.P. . 1900
Madhya Pradesh . 108 ,,
Hyderabad .. 380 ,,
Delhi . 9%

Wi expect to gat figures of further land being made available.

ghri J. N. Hazarika: May I know whether the Government of India have
requested the Government of Assam to hand over some forests lying in the
Sadiya frontier tracts for Grow More Food programme?

8hri Jairamdas Doulatram: I will require notice of that.
o? any particular request of that nature.
- Shrl 8. O, Samanta: Is Government aware that some of those plots are
leased ouf every year at a nominal amount by the Railways?

8hri Jairamdas Doulatram: That may be so. I am not aware of the ferms
or the prices at which the Railway authorities lease out direofly.

I am not aware

Dr. Deshmukh: Has any suggestion with regard to oultivation of trees
especially timber along the railway lines been made by State Governments?

Shri Jairamdaa Doulatram: I am not aware of any request of State Govern-
ments to grow trees along the railway lines.
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Posts AND TELEGRAPHS GUIDE BOOKS

*986. Shri
to stale:

8. C. Samanta: Will the Minister of Oommunications be pleased

(1) the cost of printing each edition of Post and Telegrnph Guide; ard

_ (b) the total numbher of copies of each edition of Post
printed fo: sale and for official purposes?

and Telegraph Guide
The Deputy Minister of Communications (Shri Khurshed L

he al): (a) The cost
of printing the July, 1948, edition is Rs. 1,76,948/8/-.

., Sale copies = 26,800
(b) ) Y Official oopics’ = 15700
Total 42,600
(ii) Sale copies = 17,6.0 (under print)
Official copies = 20,100

Totsl 37,700
Shri 8. 0. Samanta: Is the hon. Minister aware that the printing of the
Post and Telegraph Guide and other forms is so bad that it can be read only
with great difficulty? If so, what do Government propose to improve the
printing ?

8hri Khurshed Lal: We will try our best to improve the printing.

8hri S. 0. Samanta: May I know the names of the printing presses which
are entrusted with the work of printing these guides, forms eto?

Shri Khurshed Lal: Most of the printing is done by the Controller of
Printing and Stationery at Aligarh.

Y w22 Far gy meT faw sgS A ord ot § ar g
AEt § o gy v g ?

8hri Bhatt: Is this Guide printed in English only or in other languages also?
ot wvEi w1e oY A% AV A # & erd sdy &

8hri Khurshed Lal: As yet it is printed in English only.

W qEET AT GHERF GAT qg qoAr g fwag D F A
B S ¢

8hr Bhatt: Have the Government any proposal to print it in Hindi also?
= |TEE &% : 89 9T q& M fwar s
8hri Khurshed Lal: This matter shall be taken into consideration,

8hrl 8. 0. Samanta: How many copies of the Posts and Telegraphs Guide
are actually sold every year?
8hri Khurshed Lal: I require notice.
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ol qZZ WA AgwA d kA & v Ak fear smam 0w
ag sifdY adl & v ag ferdr @ s @« ?
Shri Bhatt: The hon. Minister has said that the matter would be taken in:
consideration. Is it not essential that it may be printed in Hindi? ®
Mr, Speaker: That does not arise.

8hri 8. 0. gunmti: Is Government aware that the shortage of forms causes
.great inconvenience to the public?

Bhri Khurshed Lal: I thought this related to the P. and T. guides.

Pusric Horipays vor C. P. W. D. PERSONNEL

*937. Shri Dwivedi: Will the Minister of Works, Mines and Power be pleased
to state:

(n) whether it jg o fact that unlike other similar cases the Central P.W.D,
personnel including labour and technicians are entitled to only eight days as
public holidays as compared to 21 days in other cases; and

(b) if this is a fact the cause of such discrimination?

The Minister of Works, Mines and Power (Shri Gadgil): (a) and (b). Accord-
ing to existing orders, work-charged employees of the Central Public Works
Depurtment. are allowed only eight days in a year with pay. At present there
is no uniformity in the matter of holidays granted in such establishments, and

Government are considering the question of adopting a uniform basis for the
purpose.

Shri Dwivedi: Is it & fact that on the occasion of the inauguration of the
Republic when 26th and 27th of January were declared holidays, two days
were deducted ou} of the eight days’ leave of such persons?

Shri @Gadgil: The reply is that it has been decided to add these two days to
the number of eight.

Dr. Deshmukh: Does the Minister know that the Australian Government
allows only 18 holidays in a year?

shri Gadgil: I am prepared to take this information from the hon. Member.

RaiLway LiINE BETWEEN CHAMPA AND KoRBA

*938. Shri Zangre: Will the Minister of Rajlways be
state whether it i a fact that there is a proposal for the construction of a
branch line from Champa to Korba in Bilaspur district of B. N. Railway?

The Minister of Transport and Rallways (Shri Gopalaswami): The proposal
Vo construct a line between Champa and Korba is under consideration.

8hrl Zangre: Has the Government made any survey of these proposed lines?

8hri Gopalaswami: Survey hes been made, the project has been sanctioned
and it was given a fairly high priority but it has been held up because the deve-
lopment in that area which the State Government contemplated cou'd not
go forward in the coming year as $hey could not obtain the necessary loan for the
purpose. - 8o this has been held up for the time being.

pleased to
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8hri Zangre: What is the estimated expenditure for constructing this line?

8hri Gopalaswami: On the basis of the survey report of the whole programme,
the rough cost of construction of the line upto Korba will be about Rs. 75 lakhs.

SoHOOL FoR OHILDREN OF RAILWAY STAFF AT BHARATPUR

*939. Shri Raj Bahadur: (a) Will the Minister of Railways be pleaced to

state whether any school is being run for the children of the railway staff at
Bharatpur junction?

ga) If 8o, what iz the number of students at present in the school and what
is the annual expenditure incurred on the school? '

(¢) What is the amount of the aid granted to the school by the Railway
Departmens and the Rajasthan Government respectively?

(d) Ts it u fact that the Railway Department has refused to grant adequate
:fnd dto the school and the school is about to be closed on account of paucity of
unds ?

() What is the distance between the Railway colony aund the neurest
similar school in the city?

The Minjster of Transport and Rallways (Shri Gopalaswami): (aﬁ Yes, a
school is being run by the staff of the Railway themselves.

(b) The number of students in the school at present is 118. Government
are informed that the annual expenditure of the school for 1948-49 was
approximatoly Rs. 6850 and that for the current year is estimated at Rs. 7400.

(¢) A grant of Rs. 1800 was made from the Staff Benefit Fund of the
B. B. and C. 1. Bailway in the year 1948-49 and for the current year the
grant wili be approximately Rs. 630. No grant is made to the school directly
from Railway revenues. A sum of Rs. 420 was received by the school from
the Bharatpur State in 1948-49, and the amount of aid for the current year
is not yet known.

(d) The hon. Membsr is presumably referring to the reduction in grant from
the gtaﬁ Bencfit Fund of the B. B. and C. I. Railway. This has been
necessitated by the need for economy in the Steff Benefit Fund expenditure
as o result of the reduction in the per capita contribution from Railway revenues
to the Staff Benefit Fund, which was temporarily increased during the last
war.  (Government have no information that the school is sbout to be closed
down on account of paucity of funds.
(e) About 2% mi’es.

Shri Raj Bahadur: May 1 know whether any proposal to place the school
on a strong footing is under the consideration of the Government?

Shri Gopalaswami: We have heard from the authorities in charge cf the
School that there is some negotintion going on between them and the Rajasthan
Government for the latter to take over the school.

Shri Raj Bahadur: May I know whether Government propose to extend
any substantial aid in order to make matters smooth for the school?

Bhri Gopalaswami: The Reilways will consider the question of making
some grant and give some assistance.

Bhrimati Durgabai: What are the conditions attached to these grants, and
also may I know whether it is incumbent on the State Government to make
up a similar amount?
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Shri Gopa’aswrirl: i do not know what the hon. Member is driving at.

Shrimati Durgabai: My question is, what are the conditions attached tc
these grunts? s it nceessury for the particulur Siate Government  whiel
wants to get the grant, to make up a similar amount?

Shri Gopalaswami: There is no such question. The idea is that the
primary responsibility for educational institutions of this sort is on the State
Government.  1f the Btate Government takes over this school, as it will
cater mainly to the children of the employees of the Railway, the Railways
are prepared to consider the giving of some assistance. ‘

GRAM AND GRAINS FUR RATION AREA IN AJMER

*940. Pandit M. B. Bhargava: (a) Will the Minister of Food be
pleased to state the rate at and proportion in which wheat and gram and cther
coarse food grains are being supplied at the ration shop in the statutory ration
ares in the state of Ajmer? -

(b) What are the rates at which barley, Jowar and gram are being sold
in the famine-stricken rural area of Ajmer and Beawar sub-division of Ajmer?

(c) Are Government aware that the supply of coarse foodgrains in the rural
area at higher prices than that in the urban aren is causing discontent amongst
the rural population of the State?

(d) Is it a fuct that the gram and barley supplied in the State of Ajmer is
bore-bitten and of & very bad quality?

(e) What is the quantity of foodgrain supplied per adult to a manual latourer
in the Ajmer City and what is the quantity of foodgrain that is supplied per
adult agriculturist in rural area and whati are the reasons for the disparity?

(f) Is it a fact that the foodgrain supplied in the rural area for weeks in the
month of January was only gram and that of a very bad quality?

The Minister of Food and Agriculture (Shri Jairamdas Doulatram): (1) and
(b). Two statements are laid on the Table of the House. [See Appendiz V,
annexure No. 26.]

(=) It is understood that there is a demand from the rural areas to subsi-
dise the coarse grains, i.e., jowar, gram and barley. It has not been possible
to meet this demand as these are indigenous grains which are not subsidised.

(d) Certain consignments of barley and gram supplied to Ajmer were from
previons year's crop and were weevilled but the grains  were supplied oniy
after inspection by the Ajmer Administration and proper cleaning where
necessary.

(e) The quantity of grains supplied per adult per day to a heavy manual
labourer in towns under statutory rationing is eight chhataks. The quantity
of grain supplied per adult in the areas undor infornal rationing is six
chhataks because foodgraing are also available in the open market and there
is no ban on sale.

(f) During the month of January 1950 the labourers working on the test
works were supplied gram and barley but others in the rural areas were given
gram and jowar since stocks of barley in Government godowns were inadequate.

Pandit M. B, Bhargava: May I know whether the rate at which wheat is
being supplied in the urban aress is lower than the rate at which barley and
gram are being supplied in the rural areas?
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Shri Jairamdas Doulatram: There is uo difference in the price at which
thess grains are given from the government godowns. But because the trunsport
charees to the rural wrens have to be added, therefore the price at which these
grains are being sold at the ration shops in the urbun areas is less than the
price at which they are being sold in the rural areas.

Pandit M. B. Bhargava: Sir, my point is, whether the wheat that is
being supplied in the urban areas is much cheaper than the barley and gram
that are being supplied in the rural areas.

Shri Jairamdas Doulatram: We supply imported whest, and on imported
wheat there is o subsidy. Therefore the imported wheat is being sold at a
reduced price in Ajmer, whereas in the rural areas the barley and jowar are
being so!d at issue prices at Ajmer, plus the transport charge on those grains.
‘Wheat will be cheaper at Ajmer than jowar and barley in the rural aress,
becruse the wheat is being subsidised.

Pandit M. B. Bhargava: Is this peculiar state with regard to Ajmer only,
or is it common throughout the ccuntry?

Shri Jairamdas Dou'atram: In Ajmer and Delhi the subsidy is higher. 1
do not think in ether Provinces the wheat will he as cheap as in Ajmer and
Delhi.

Pandit M. B. Bhargava: May T know whether it is a fact that the burley
supplied to Ajmer was the barley rejected by Delhi and Saurashtra, as regards
its quality?

Shri Jairamdas Doulatram: Not rejected. It was surrendered by Sau-
rashtra because it was not nezessary for them as they had more of local grain
availuble and the Ajmer administration was asked to accept it only if it was
found satisfactory.

Pandit M. B. Bhargava: Is it a fact that the barley was forced upon the
Ajmer administration notwithstanding the fact that it was pointed out that
it was of a very bad quality?

Shri Jairamdas Doulatram: I um not aware of that. I am prepared to go
into the matter. ,

Oh. Ranbir 8ingh: May I know the reasons why the rate for wheat is cheap
in Delhi as compared with other places?

Shri Jairamdas Doulatram: As I said, imported grain is subsidised before
it is sold out to the local people.  Therefore it is cheaper than other grains.

Shri Satish Chandra: Sir, is it not a fact that such unnatural pricing policy
results in increased consumption of wheat and discourages consumption of
oourse foodgrains?

Mr, Speaker: Order, order. That will be a matter of argument.

Proi. Ranga: What steps have been taken by the Government to help the
people of Ajmer and the neighbourhood to purchase gram from East Punjab
and import it into their own places?

Shri Jairamdas Doulatram: This gram was from the Punjab States.

Prof. Ranga: Gram is selling at & much lower price in East Punjab. Why
are not the people in Ajmer allowed to bring it on their own accord and con-
sume it?

8hri Jairamdas Doulatram: If Ajmer wants to purchase gram from PEPSU
there is no ban. As a matter of fact Ajmer is buying it from PEPSU.
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ARRAH-SASARAM LIGHT RA1LwAY AND DEERI-ROHTAS RAILWAY IN BIHAR

*94l. Dr. R. B. B8ingh: (a) Will the Minister of Railways be pleased
to state whether the Government of India have any control over the manage-

ment of Arrah-Sasaram Light Railway and Dehri-Rohtas Railway of the
Shahabad district of Bihar?

(b) 1f not, do Government propose to take over those railways under their
own manigement?

The Minister of Transport and Railways (8hri Gopalaswami): (a) No.

(b) No, as the power to acquire these lines vests in the District Board of
Shahabad and not in the Government of India.

Dr. R. 8. 8ingh: Is it o fact that the matter of taking over a similar rail-
way line running between Bukhtiarpur and Rajgir is being considered ?

Shri Gopalaswami: What is the question, please?

Mr, Speaker: The question is whether the line between Bukhtiarpur and
Rajgir is being considered by the Government of India.

Shri Gopalaswami: Not that T know of.
DiscHARGE oF RATLWAY WORKERS

*943. Shri Joachim Alva: Will the Minister of Rallways be pleased to state:

(a) the total number of railway workers or officers whose services have been

dispensed with in 1949-50 for alleged activities prejudicial to the-safety of the
State; and

(b) the total numbker of railway workers or officers whose services have been
dispensed with in 1949-50 for corruption?

The Minister of Transport and Rallways (Shri Gopalaswami): (a) 274.
(b) 128.

Shri Joachim Alva: Sir, may I know whether these officers and men
working in the Railways were given a chance to explain their imnocence or
prove their guilt? h -

Shri Gopslaswami: Of ccurse, when they are accused of certain things,
they are given a chance to defend themselves before orders are passed.

Shri Joachim Alva: Was the charge against them the commiesion of any
overt acts or only the holding of any political opinions?

Shri Gopalaswami: It depends upon the particu'ar case. ~ There are cer-
tain cases vghere they are co%mected 1:vit;h org{a,nisut-ions whose pohtnallopxmg‘l’lﬁ
or programmes arc directed to the unsettling of the State here. ?us o
cases wo had to take action against them and perhaps the procedure follow
in those cases is not as full as it is in ordinary cases.

: —rai kers or officers whose
Shri Joachim Alva: Under category (b)—railway wor ¢ ;
gervices have been dispensed with is their number greater in 1950 than in
the previous year, or is it less than in the previous year?

Shrl Gobala.swami: 1 am afraid there I am beaten, I require notice.
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Foop, CorToN, JUTB AND OIL-SEEDS (REQUIREMENTS)

*981, Bhri Kishorimohan Tripathi: (a) Will the Minister of Agriculture be
pleased to state the total annual demand in India for (i) staple food; (ii) Cotton;
(iii) Jute; and (iv) Oil-seeds?

(b) What acrenges of land in the case of each of the above items are
necessary to produce yields adequate to our demand?

(c) What are vhe ucreages under cultivation at present?

The Minister of Food and Agriculture (8hri Jairamdas Doulatram): (a)
The annual demands for staple food, cotton, jute and oil-seeds are not statis,
but vary from year to year. In case of foodgrains, in a free economy, the
requirements would depend, inter alia, upon the level of prices and the mothod
of distribution. If control is maintained, demand will depend upon the scale
of rations. It will also be affected to some extent by the availability of
supplementary foods, such as pulses ete. In respect of cotton, jute and
oil-seeds, the requirements would not only be conditioned by the internal eco-
nomy but also by the demand for oxports. It is, therefore, difficult to give
precise figures of demands for these commodities. ~ However, in order to
give n rough indication, a statement on actual consumption of these commo-
dities based on the average of the last three years is laid on the Table of the
House [See Appendiz V, annexure No. 28.]

Due allowance should be made for normal increase in population.

(b) A statement of acreage of iand required to produce the average quantity
of each of the commodities during the last three years is placed on the Table
of the House [See Appendiz V, annezure No. 27.]

These figures are based on the existing yields per acre. Every effort is
"being made to increase the productivity of each acre of land. ‘

(o) A statemewnt is laid on the Table of the House [Bee Appendiz V,
annozure No. 28.]

NaTioNAL HigEWAYS

*042, Shri 8. N. Das: (a) Will the Minister of Transport be ovleas-
ed to lay on the Table of the House a list of Highways so far declared by or
under law made by Parliament to be national highways? '

(b) What is the ‘recurring annual expenditure for their maintenange?

The Minister of State for Transport and Railways (Shrl Santhanam): a)
No highway has yet been declared to be a National Highway by or unrser
law made by Parliament under Item 28 in List I of the Seventh Schedule to
the Coustitution. Pending the enactment of such a Law, which will take
time, Article 282 of the Constitution enables the continuance of the arrange-
ments which existed before the Constitution came into force.  Under these
arrangements, the Central Government will continue to provide funds,
as far as Central finances will permit, for approved development
md maintenance of roads provisionally classed as National Highways.

A List of the roads which have been provisionally olassed as National
Highways is laid on the Table of the House [See Appendix V, annezure No. 29.]

(b) The reported expenditure on maintenance Iast year was Rs. 229.28
lakhs in round figures. The Maintenunce expenditure varies from year to
year on account of repairs of flood damages and other causes.

(017)
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WiIRBELESS COMMUNIC ATN LINK WITH FOREIGN COUNTRIES

*944, Shri Satish Chandra: (a) Will the Minister of Oommunications be
pleased to state the name of countries having direct wireless commmunication
link with India?

(b) Have the ncgotiations to reopen the link with Japan which was suspend-
;.)d during the war been completed with the Supreme Commander of Ailied
Powers ? )

y k(;f) Tf so, what will be the amount necessary to establish and operate the
in

'l'he' Deputy  Minister of Communications (Shri Khurshed Lal): (a)
Afghanistan, Australia, Burma, China, the United Kindom and the United
States of America.

(b) Yes, with the exception of the question of rates which is stiil under
correspondence.

(c) No additional capital expenditure is involved in the establishment of
the wireless circuit as it it proposed to work it with the existing equipment,
but operational expenses estimated at Rs. 2,500 per mensem will be involved.

A RAILWAY STATION AT PACHOHAEKUPPAM

*945, Shri Obaidullah: Will the Minister of ndlwa.yi be pleased to
state:

(a) whether there is a proposal to open a Railway Station at Pachchakuppam
in the Katpadi-Jalarpet section of the M. and 8. M. Railway;

(b) whether the station, signals etc.. have been constructed in pursuance
of the proposals;

(c) whether the station has been opened for traffic; and
(d) if not, why not?

The Minister of State for Transport and Railways (Shri Santhanam): (a)
to (). Pachchakuppam is a crossing station provided with signals, etc. for
purroses of crossing trains only. Tt is not open for the booking of traffic,
nor is this contemplated.

(d) A proposal to open this crossing station for the booking of pn_,ssen%lgrs was
investigated, but it was found that the earnings would not justify this.

A1r-CoNDITIONED COACHES

*046, Shrl Narayana Deo: Will the Minister of Rallways be
plensed to state whether Government are aware of the' public demand for air-
conditioned coaches in trains on the Madras-Calcutta line?

The Minister of State for Transport and Railways (Shri Santhanam): The
Government are not aware of any public demand in this respect. ~The matter
will, however, be considered on its merits.

TRAIN ATTACKS ON AssAM RarLways
+947, Shri J. N. Hazarika: Will the Minister of Railways Le pleased to
state:

(8) bow many train attacks on Assam Railways have been committed during
the year ending 28th February, 1950;
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(b) how many persons were killed and injured in such sttacks;
(¢) what amount of loss and damages resulted from such attacks;

(d) the amounts, if any, claimed and paid, as compensation for loss of life
and property; and

(e) what was the rature of the attacks and who committed them?

. The Minister of State for Transport and Railways (Shri Santhanam): ()
our.

(b) Two persons, both railway employees, were killed, and 15 persons were
injured, including three railway employees,

(¢) Railway cash amounting to Rs. 62,2583/9/- was stolen in two of the
cases mentioned in the reply under (a). No other public loss or damage was
involved in these cases. In the two other cases, certain belongings of passengers
were looted by mobs attacking the trains, but the extent of loss or damage is
not known, the cases being still uuder Police investigation.

(d) Nothing has been claimed or paid so far.

e) Two were cases of duacoities involving railway cash; one a case of two
Class IIT passengers being robbed of their belongings by miscreants; and the
last an attack by a mob of about a hundred on a train which was stopped by
pulling the alarmn chain.  All remain under Police investigation,

ExporT OF gur FROM UTTAR PRADESH

~948. 8hri Barman: (a) Will the Minister of Agriculture be
pleased to state what quantity of gur is normally exported from Uttar Pradesh

to West Bengal?

(b) Are Government aware that the people in the rural areas mostly depend
upon gur, as sugar is scarcely distributed in those areas?

(¢) 1f so, what arrangement Government propose to make for those rural
areas in West Bengal, since export of gur out of U.P. has been banned by the
Government of India?

The Minister of Food and Agriculture (8hri Jairamdas Doulatram): (a)
Separate statistics of the movement of gur as distinguished from some other
products, of cane are not maintained by the railway.

(b) Yes.

(¢) The ban on export of gur from Uttar Pradesh is temporary.

REOLASSIFICATION OF RAILWAY COMPARTMENTS

#0949, Shri D. 8. Seth: Will the Minister of Rallways be pleas-
ed to state:

(a) the percentage of the Class II compartments in each railway turned into
Secoad Class Special after the reclassification into three classes;

(b) whether it is a fact that on almost each railway and in each train the
number of Class IJ Special is far greater than the Class II ordinary and that
@ number of the former remain vacant, and the latter are mostly overcrowd-

ed; and

(c) whether Government propose to increase the number of Class II ordinary
compartments on all the railways?
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The Minister 0! Transport and Railways (8hri Gopalaswami): (1) The per-
centuge of the Class II compartments in each railway turned into Class II
Special-after the re~lassificution into four classes is given below:

(1) Assam . .. .. 15 per cent.
(2) B. N. .. .. .. 75 per cent,
(3) B.B.and C. I. . . .. B. G. 24 per cent.
M., G. 48:5 per cent,
4) E. L .. . .. 39 per cent.
(5) G. L P. 68 per cent,
(6) M. and B. M, . . - .. B.G. 313 per oent.
M. G. 25° 0 per oent,
(7) 0. T. 12: 5 per ocent.
(8) 8, 1. .. . .. B.G. 17 per cent.
M. G. 20-0 per cent.
(9) E. P. . .. .. 17 per cent.

(b) The figures given above do not warrant any such conclusion.

(¢) Class II compartments shall be increased according to need and
resources available, ¢

SorEpuLrD CasTES EMPLOYERS

107. Prof. Yashwant Rai: Will the Minister of Oommunications he pleased
to state:

(8) the number of scheduled castes members employed in the Ministry in

each of the categories of Gazetted officers, Superintendents, Assistants, clerks
and stenographers; '

(b) whether the number is as reserved for scheduled castes; and

(c) what speciel steps Government propose to take to fill in the reserved
quota in the spirit of Article No. 885 of the New Constitution?

The Deputy Minister of Communications (Shri Khurshed Lal):

(a)
(i) Gasetted officers (including superintendents) Nil

(il) Assistants One
(ili) Clerks Six
(iv) Btenographers Nil

(b) The communal orders apply only in the case of direct recruitment and
not to posts filled by promotion.  The representation of the Scheduled oastes
in the grade of c'erks i nccording to the communal orders but in the case of
posts of Assistant filled by direct recruitment it falls short of the required
quota  There is no person of & Scheduled coste in the grade of Stenographers.

() Arti~le 335 does not prescribe any reservation of posts; it provides that
the glaims of Scheduled Castes shall be taken into consideration consistently
with the maintenance of administration in making appointments to services
and posts.  Under the existing orders certain reservations of vacancies have
heeén made, and also concessions given in the matter of age and examination
or selection fee.
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Caigr ExGINEER oF THE C. W. I. N. C.

108, Shri Sidhva: (a) Will the Minister of Works, Mines and Power be
pleased to state whether it is a fact that the Chief Engineer of the Ceutral
Water Power, Irrigation and Navigation Commission had been to United States
of America for the Hirakud River Valley Project?

(b) Did he place any contract with any firm and if so, what are the detuils
and the amounts involved in such contracts?

The Minjster of Works, Mines and Power (8hri Gadgil): (a) Yes; the Chief
Designs Engineer of the Central Waterpower, Irrigation and Navigation Com-
mission was sent to the United States of America, in connection with the
designs of the Hirakud Dam Project and trial load analysis of Kosi Dam.

(b) No contract was placed by him.
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PARLIAMENTARY DEBATES

(PART II-PROCEEDINGS OTHER THAN QUESTIONS AND Answinus)
Friday, 17th March, 1950

The House mt at @ uurcc: § Elev n of the O <o
: [M=. Seraxmr in the Chair]

QUESTIONS A~ ANSWERS
(Sce Pard 1)

11-45 A M.
LEAVE OF ABSENCE FROM THE HOUSE
Mr. Bpeuker: Before the House proceeds to any otner uiusiness, I would
like to inform hon. Members that Shri Abdul Halim Ghuznavi has vequosted
for leave of absence under article 101, clause 4 on account of illness. He is
likely to be absent for sixty days. Is it the pleasure of the House to grant

him leave?
Hon., Members: Yes.

PAPERS LAID ON THE TABLE
Reprorr oF INDIAN DeLkcaTioN 10 TecHNIcAL MEKTING 0N CO-OPERATIVES 1N
Asia

The Minister of Food and Agriculture (Shri Jairamdas Doulstram): I beg
to luy on the Table s copy of the Report and Appendices I and [ll thereto
of the Indinn Delegation to the Techunical Meeting on Co-operatives in Asia
and the Far Eust convened by the Food and Agricultural Organization of the
United Nations held in Lucknow in 1949. | Placed in the Library; See No. 1V,
L. 1(116).]

Shri Shiva BRao (Mudrus): On a point of information, may I ask the hon.
Minister of Agricultu.e whether any attempt wus made by him to include in
the Indian Delegation one or more persons with direet knowledge of oo-
opzrative tarrming.

Shri Jairamdas Doulatram: I think the non-official members included per
sons who had knowledge of co-operative farming.

GENERAL BUDGET---LIST OF DEMANDS-—contd.

SECOND STAGE—contd.
DrManp No. 17—MiNisTRY 0F EXTERNAL AFFAIRS

Mr. Speaker: Motion is:

‘““I'hat & sum not exwdi:xg Rs. 51,68,000 ho granted to the President io defray the
charges which will come in course of payment during tho year ending the 3lyt day of
March, 1961, in respect of ‘Ministry of External Afairs’.”

Drmaxp No. 37—'LRIvAL AREas

Mr. 8peaker: Motion is:

“That a sia mot exceeding Rs. 1,20.41,000 be granted to the President to defray the
charges which will come in course of payment during the year ending the 3lst day of
March, 1961, in respect of ‘Tribal Aréas’.” :

(1693)
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DEMAND No. 88—EXTERNAL AFFAIRS
Mr. Bpeaker: Motion is:

“That & sum not exceeding Rs 3,39,99,000 be granted to the President to defray the
charges whioh will .come in course of payment during the year ending the 3lst day of
March, 1951, in respect of ‘External Affuirs’,”

I would like to know if any Member wants to move any Out Motion,

Shri Prank Anthony (Madhya Pradesh): T would like to move my Cu$
Motion. .

Mr. Speake:: It is not necessary to move it if he wants to discuss the
general policy. He can take part in the general discussion of the Demand.

Shri Frank Anthony: I am not insisting on moving my Cub Motion.

The Prime Minister and Minister of External Affairs (Shri Jawaharial
Nehru): In presenting these Demands, perbaps it will suit the convenience of
the House if I make some kind of general statement in regard to the work

we are doing and the policy we are attempting to pursue in regard to our
foreign affairs.

T shall not endeavour to go into the intricate mass of what is happening
all over the world, although, situated as we are and being an independent
country of substunce und importance, it is quite impossible for us to keep
apa t from the many things that happen in various parts of the world. Ever
since Indis beeame an independent entity in foreign affairs we were interested
in these various happenings all over the world. Indeed we were interested
in foreign affaira even hefore that. But the first thing that we kept in view -
was to build our own country on solid foundations and not to get entangled in
matters which did not directly affect us—not that we are not inte ested im
those matters, hut the burden of these entanglements would be too great and
the problems we had to face in our own country were big enough for any
country to face, as the House knows.

Sa, onr general approach has been not to interfere in other matters snd not
to taks part in the various conflicts in other parts of the world in so far 18 we
can help it. Of course as a Member-Nation of the United Nations, we have
to take part when debates take place and we have to express our opinion. Im
many other suhsidin ¥ organs of the Tnited Nations dealing with many other
matters wo had to express our opinion, in particular in relation to Asiatic coun-
triern  with which Indin is particularly connected. We have followed this
voliev with greater or less success as the House mayv judge. When the world
i full of tension and possible conflicts and people’s passions are excited, it is
a little difficult to look on with equanimity ut o country which tries at any
rat» not to bo entangled in this way and not to allow momentary passions te
govern its actions. 8o it happens that other countries look with a certain
amount of disnpproval at n policy which perhaps they consider either an unwise
polier or a wenk poliey or a policy of inaction or some kind of neutrality.

While T have spoken an some occasions in this House on this subject and
have ventured to point out that whatever policy we we e pursuing vas not
st merely neutral or passive or negntive, but that it was a policy which
flowed from our past history, from our recent past and from our National
Movement and from the various ideals that we have proclaimed from sny
yoint of view, whether long-term or short-term that you may anply to the
circurnstances existing today. If the House goes back a little and thinks of
other countries nnl other situations, completelv different of course. but
nevertheless compurenble, it would see that in a country like Tndia.- which bas
.- iv become independent and which has to guard its independence and which
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has also to solve many problems that have accumulated in the past, it becomes
an ivevitable policy not only to try to the best of its ability to help in the
maiutesunc: of world pesce, but also not to get entangled in so far us it ean
in wurld conflicts. Whether that is possible or not is unother question. How
fa: our influence can make a difference to world forces is also another ques-
tion. 1 do not pretend to say that India as she is can make 8 vital cifforence
to workl uffuirs. So long as we have not solved many of our problems, our
voice cannot carry the weight that it normally will and should. Nexzertheless
every little thing counts in a crisis and we want our voice and our weight to be
felt iu certain directions which were for the avoidance of world confliot.

We wanted to follow a policy, not a negative or merely neutral policy, bus
& positive policy naturally helping those forces that we consider right and
naturally disspproving of the things that we do noé like, but fundainen
keeping apurt rom other countries and other alignments of powers whi
normally lead to major conflicts. That does not mean that we do not, in
our economic life or other life incline this way or that in respeot of iany
matters. But it does mean, in the jargon of the day, that we do not line-up
with this set of forces or that and try to maintsin a certain friendliness and
spirit of co-operation with the other great snd small countries of the world.

The House knows what we are up against today. For some years past we
have talked about the atom bomb. Now the atorn bomb is supposed to be a
back number with the coming of the hydrogen bomb. What the hydrogen
bomb is few people know except the high experts I suppose. But from what
little information we cun gather, it seems to be something which may well
destroy the world or a great part of it if it is used in any numbers.

Now we have come to the stage when for the solution of problems or for
the buidlivd v COLuLu S SOlue Poep.8 thiuk even in terms of large scale des-
tryction of tho world itself. Logically it seems an odd way of solving n pro-
blem It is the way of ridding an individual of his disease by killing him or,
trying to curc & headache by cutting off the head of the person voncerned.
Nevertheless it is significant and indicative of what the world is thinking today,
that people should even think of the use of such weapons of uttermost destruc-
tion ns the Hydrogen Bumb. 8o far as we are concerned we¢ may express
Ppious opinjons  About it. We do it. Anyhow, we have ueither got the
Hydrogsn Bomb nor are we likely to have it. But it is important for us to
cousider this tendency in world affairs to think of destruction on s large scale,
which is unimaginable abt least for us. ’ .

8o T shall not.  speak about this larger world policy except to say that
mothing has happened in recent months to make us change the policy we have
been pursuing in regard to its essentinls. Obviously minor shifts or ruinor
directions may be given to that policy but in its major aspects, major essen-
tials or major directions 1 think the policy we have been pursuing is & eorrect
policy and indeed it ir the only policy that a count.y situated like India can

pursue,

May T just refer to a period of history when a very great nation of the
modern world, the United States of America, attained her freedom. It seems
8 jong time ago and we perhaps imagine that the conflicta of today are more
vital and niore serious than the conflicta of a hundred and -fifty—o- whatever
the period—vears ago. In some ways that mav be true but if yvou lonk back
one hundred and fifty or one hundred and sixty vears ago vou will see a Westetn
world breaking up and all kinds of revolutionarv or imperial wars. The
United States nf Ame.ica had come into being as an independent aruntry,
having broken off from the British Empire of the dav and she policy that the
United States of America  of that day pursued, deliberately purmucd was ‘one
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of not being entangled in those great wars and upheavals that were taking place
in Europe and which affected them of course. - No doubt they had their
sympathies but they kept away because that was s natural thing for a nation
in that particular state of affairs to do. Now that analogy may not be a parti-
cularly good analogy in the circumstances of today; vet it has a bearing and
1 wish to point out to this House, apart from the very special reasons we may

have, that that is the natural policy for a country newly freed and newly
become independent to pursue.

I referred to the United States of America, because as the House knows a
few months ago I visited that great country, when I had the honour and
privilege of meeting not only the great ones of that country and being accorded
o most cordinl and friendly welcome but receiving that welcome from the other
people, the so called common people, the ordinary people of the land—which
showed what an abundance of friendship and goodwill existed there for our
country. I vulue that very much and I was greatly imp-essed by it and I was
impressed also by the great achievements of the United States of America,
from which we can learn so much. Naturally I do not wish my country
merely to copy any other country, because in whichever direction we may
grow we have to grow out of the roots from which our nation finds sustenance:
we have to follow the genius of our people. It is true also that ome cannot

remain in the roots all the time but one has to grow branches, green

12 woox leaves and beautiful flowers and therefore one has to adapt oreself
and learn from other countries a great deal. I feel that we can

lea:n a great deal from the U.S.A. as well as from other countries of the West

and we should take every advantage of that learning. But the main thing .is

that if Tndia is to grow and prosper, we cannot do so either by imagining that

we can isolate ourselves from the world and stick only to our roots or immagin-

ing that we can do so relving too much on ourselves or keeping too much away

from the outside world. We have to have both and we have to strike a balance

between the two and then only can we make good.

In whatever field of activity we might function. and mo-e especially in the
field of foreign policy, if India is to have any weight, she must function
aceording to the way of her own thinking and the methods she can adopt
herself. That way of thinking may be -affected by other people—in fact it
should be affected—because it is not an isolated thinking regardless of reality;
but nevertheless the resultant must be her. own way of thinking. If she
chooxes it to be he own way, if it is not derived from her own experience,
desires, objectives and ideals. then it becomes a feeble imitation of some other
way and it all becomes ineffectual und ineffective. It may be that some
countries are so situated, they ure so small in size, or in economic or other
aspects of importance, that they cannot resist and inevitably they are swept
by great forces und by the policics of great powers. India today, whatever
else she may be, is neither small in extent nor in ignpo tance, nor in potential
resources, nor in the tremendous background of thought and action behind ber.
Shae may fall  or succeed but whether she fails or succeeds, she does so
because of her own strength or wenkness, not bhecause of other people sweep-
ing her away.

We have today a new Asin. The biggest problem of the modern world is
the resurgence of Asia. It is a tremendous event: there is a great deal of good
in it and a great deal that we do not like also, as always happens when these
major trarsformations take place. What is happening in Asia is the biggest
thing of this centurv, I think It affects us, because we are in Asia: ip affects
ua because we are in a strategic part of Asia, set in the centre of the Indian
Ogean, w'th intimate connections of the past and of the pesent, with Western:
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Asin, with South East Asia and with Far Eastern Asia. We could
not ignore it, even if we would and we do not wont to ignore
it. Now that the British rule has passed off from India, from Burma.and
from othar parte and the greater part of Asia is free of the colonialism of the
past, inevitably our minds go back to old days, to old relationships with other
count:iss, whether of Weetern Asia or the ¥Fast or the South East. To some
extent our mind skips over this period of colonial history and we try to pick up
old threads again.  Old threads, yes; but pick them up in a new way, because
new conditions have arisen. So India is intimately connected by force of
circumstances snd by geography with all those countries who are our neigh-
bours in Asia. The House knows how much active and friendly interest we
took and what we did in rega d to the Indonesian Republic, which iz now the
United States of Indonesia. And the House will also remember that we had
the honour and privilege of welcoming here the President of the United States
of Indonesia, Mr. Soekarno, a short while ago. He came here not only as
the head of this great new independent State but as a gallant fighter for freedomn
and a fighter who had achieved hiz objective and had succeeded in spite of
very great difficulties. 1t was a pleasure to meet him here, to confer with himn
and to find how much in common we had in our outlooks—in our national
outlooks, in cur individual outlooks. S0 we become more and more intimately
connected, not by formal treaties and alliances and pacts but by bonds which
are much wmnore secure, much more binding—the bonds of mutual understand-
ing and interest, and, if 1 may say so, to some extent even of mutual affection.

So also other countries round about us. The.e is Burma which has seen
& great deal of trouble—internal trouble—in the course of the last two or three
years and has fuced these enormous difficulties. Naturally, our Government
and our people have been interested in the future of Bu'ma, and in the pre-
sent of Burma. It is not our purpose, and it is not right for us, to interfere
in any way in other countries. But inevitably, we are greatly interested, and
where possible we give such help as we can to our friends. And we have
ventu e to do so in regard to Burma too, without any element of interference.

Among the other vountries round about us, obviously the nearest of our
neighbours which is affecting our present life is Pakistan. I shall refer to our
relations with Pakistan at some greater length at a later stage. Among the
other countries there is Nepal, almost geog-aphically a part of India, though
an indeperdent nation. Recently we had a visit of the Prime Minister of
Nepal here in India. We welcomed this distinguished person and we con-
ferred with him, and it was clear that so far as certain important matters were
concerned. sn far as certain developments in Asia were concerned, the interests
of Nepul and India were identical. Wae are interested of course in the deve-
lopment of freedom in all countries, more especially in Asian countrics. We
are interested in the abstract and we are interested in that as a practical nnd
necessary step today in the context of Asia, because if it does not come it
creates and encourages those very forces which ultimately may disrupt freedom
itaelf. Ro freedom becqmes essential, and we have advised in all earnestness
the Government of Nepal—in so far as a friendly power can advise an inde-
peadent nation we have advised them in all earnestness-—that in the inner
context of Nepal it is desirable to pay attention to the forces that are moving
in the world—the democratic forces, the forces of freedom—and to put oneself
in line with them, because not to do sn is not only wrong according to mdem
ideas but unwise according to what is happening in the world today. Tt is
clear, a3 I said, that in regard to certain important matters, the interests of
Nepal and India are inevitably joined up. For instance, if I may mention it,
it is not possible for any Indian Government to tolerate any invasion of Nepal
from anywhere It is not necessary for us to have a military allianece with
Nopal. We do not go about having military alliances with any country. We
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bhave none. But apart from any pact or alliance, the fact remains that we
cannot tolergte any foreign invasion, irom any foreign country, of any part of
this Indian sub-continent or whatever you may like to call it. And any possible
invasioa of Nepal would inevitably involve the safety of India. May I add
that T have not the slightest apprehension of any invasion of Nepal? I am
merely stating a fact. I do not think any such invasion of Nepal is easily
possible. no- do T think it is at all likely. But I wish to make ihis clear to
the House and to others what our policy in such matters is bound to be.

- Among our other necighbour nations there is Afghanistan with whom
recently we had a treaty of friendship. We have been friendly with Afghanistan
not today only, but for a long poriod of history. That history shows confliots
with Afgharistan and shows periods of long standing friendship. 1t shows
the cultural contacts between the two. We have affected their culture, they
have uffected ours. So, it has been a great satisfaction to us that these old
contacts huve not only heen renewed between independent India and Afghanistan
but have actunlly progressed. And we are therefore on the friendliest terms
with Afghanistar:. May T sav in this connection that because of grent tension
between Pakistun  and Afghanistan over various mutiers we are  continually
being charged with having secret int-igues with Afchanistan and trying to
make Afghanistan adopt a certuin policy in regard te Pakistan which, pcssibly,
apart fror ue Afghanistan might not. That, of course, T regret to say, is one
of the numerous things without foundation which emerge from Pakistan. We
are friendly to Afghanistan, and we propose to continue to he very friendly to
Afghanistan. We a-e slso, if I mav sav so, interested in the future of many
of those arens and peoples who inhabit the Frontier. We are interested, wimt-
aver the political or the international aspect mav be, because we have had
elose bonds with them in the past and no political change can put an end to
our memories and those old links that we had. 1 have hesitated in the past
to refer to munyv things that were happening in the Frontier Provines because
it wns not our poliey to criticise internal happenings in Pakistan. But some-
timee T have heen compelled by eircumstances to make some brief reference
to the fate of our colleagues there, friends' who have played a more important
part than most of us—in fact more important than almest many of us, barring
a few—in the strugele for India’s freedom. - It wonld be falre of me nnd rome-
what inhuman of me to say, or for anv one to imagine. that we can forget
thage people who stood side by side with us for a whole generation in the fight
for Tndin's freedom. 8o we are intimately interested. and it 's an abiding
regrat tn ns that we ean only be interested from s distance and cannot help
in the solution of this problem.

Amongz tha other countries of Asia. T should like to mention briefly Indo-
Chinn which has come to the front recently because of internal conflicts there.
The policy we have pursued in regard to Indo-China has been one of not inter-
fering at all. Tt may be that some hon. Members have their sympathies with
one group or the other there, but it is manifest that we cannot interfere with
any advantage to ourselves o+, I think, to world peace. Our interference in
nny event conld only be some kind of a theoretical one. T do not think a
theoretical interference or anv other interference in a country struggling for
freedon in various ways can do any good because one of the major factors of
the sitnation in countries which have been undcr colonial domination is this:
thev “esent foreign interference. Their nationalism does not like it and if
interferance cnmes, it often bhecomes a kind of weapon in the hands of those
opposed to nationalism because thev seek out that this nationalism is rot a
free, independent nationalism but thab it is controlled by others. There is
that difficulty alwavs, even when that interference is with the best motives.
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That is why we have sought deliberately to keep away from any interference
in any country und in regurd to Indo-China we have not interferad in uny way
and we intend keeping apsrt. .

Then I come to that great country, China. Very great changes, revolution-
ary changes, have taken place in that country and somo people may aypprove
of thexr and some may not. It is not & question of approving or disapproving;
it is a question of reccgnising a major event in history und of appreciating it
and dealing with it. Because of this, nearly three mouths ago or less, when
it was quite cloar that the new Chinese Government was in  possession of
practically the entire mainland of China, wheu it wus quite clear thut this
Government was o stable Government and that there was no foree which was
likely to supplan$ it or to push it away, we offered recognition to this new
Government and suggested that we might exchange diplomatic iissions.
Since then events have progressed rather slowly. Partly. it may be due to
the fact that certuin important members of that overnment were away from
their own country. In any event, the present position ix this, that there is
& general agreement about such an exchange and a representative of ours wha
used to be a Becretary to our Embassy in Nanking has proceeded to Peking to
discuss ecrtain matters of detail with the Peking (Government. T hops that
before long Ambassadors will be exchanged and then we can deal with. each
other p:operly through those Ambassadors. ’ 2

In regard to the other countries of Asia, our relationa are friendly wnd' v tig-
factory with Tran, with Egypt which is not in Asia, of course, but sssocinted
with Asia, and with the other countries of the Middle Kast as it is called.

To go to another part of the world, we have recently had mnny new diplo-

" matic missions established hee from South America. Now, South America

is very far away and apparently there is not much knowledge of South America

in India, but there is a great deal common, T think, between India and South

America in so many ways; and I have little doubt that in  the future the

nations of South America will play an important and ever-growing part amd so
I welcome there new contacts with the countries of South America.

.. Then there ix the great Continent of Afiican which is still more or less a
oolonial Continent. The House knows that we have recently sent a Minister
to Ethiopia, one of the independent parts of Africs. Also, we have pluyed
some part in the United Nations in determining the future of Northem Africa
and w2 hope that in the eourse of a few years independent nations will be
* built up there. But, in the main, when one talks about the African problem.
what T have in view is that graat mass of people, the Africans, the Negroes if
you like, who live in that great Continent. It is clear that mighty forccs are
moving in that Continent; how long they will take to develop I do not know,
but they are moving and in the course of thix generntion great changes are
likely to inke place in Africa. If those changes take place peacefully and by
co-operation well and good, if not, I fear that perhaps some of the biggest
conflagrations might take place there because, any kind of a conflict hetween
mations is bad enough. but when that confliot takes a racial shape #nd becomes
& racial wa: then it is infinitely worse. Naturally, we in India have
aympathisal with the Africans and we have repeatedly—not only as a Govern-
ment but, befora we became a QGovernment, as o Nationa] Party—nssured
them and told them that we do not want any Indian vested interest to grow
up in Africa at the expense of the African people. T am glad to say that a
realisatior of this fact is helping in the development of friendly rclations
between Indians and Africans in East Africa especially, and in some other

parts also. .
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In South Africa we have had the problem of Indians there, that is to say,
th-)..problem of South Africuns whe are of Indian descent but who are South
African nationals. Recently, a kind of a conference was held there and one
of the distinguished Members of this House represented us at this Confercnoo.
This conference was really a preparato y conference to the holding of a full
round table conference. In so far as the preparatory conference could succecl,
it has gucceeded. Of course, it has not solved the problem and the whole
problem remains. It is a difficult problem but nevertheless it is something
that we have gone one step forwa:d in it.

Coming back to India, there is Cey'on, another independent country which
bas had the most intimate contacts with India for ages past and which is, in
many ways, culturally very closely associated with us. I had occasion to visit
Ceylon some months ago in connection with the Dominion Foreign Ministers”
Conference, snd it was a great pleasure to me to go there and to find that, even
though we argue a great deal on the covernmental level and sometimes we cannot
find agreement, yet the friendliness of the Ceylonese people to us remains the
same. 1 am sorry that the problem of Indians in Ceylon is still not wholly
"solved. We have done our hest to put our point of view and to some extent it was
accepted and to some extent it was not. 1 hope that some way out will be found,

because in regard to Ceylon and India I refuse to think in terms of any kind of
conflict.

May I now come to our relations with Pakistan, which have eompletely over-
shadowed not only much of our domestic life but, to some extent, our foreign
policy also ever since we became independent. We ngreed to the constitution of
Pakistan by the partition of India because of a variety of things that had happen-
ed previously. We accepted it as a fact and we hoped that that would ¢t least
solve somc of the problems that had troubled us in the pazt. We did not necept
it at any time on the basis of a two-nation theory. (Hear, hear) but on the
basis of some kind of territorial self-determination. It so happened, of course,
that certnin territories had a majority population of one community or the other,
hut in whatever way vou could have divided Tndin, it was perfectly clenr that it
wag quite impossible to divide it on the basis of separating religious groups on one
sid> or tho other. They overlapped. So it was clearly understood that those com-
munities which became the minoritv communities on this side or that must have
the fullest protection and fu'lest recurity for their lives; otherwise, the whole
structure which we had built up collapsed ; the whole basis of it went.

TUnfortunately, immediately after the partition, upheavals took place in North
Tndia and Pakistan—upheavals of 2 magnitude and inhuman nature which ncne
of us cou'd have imagined in his wildest moments. I am not going into that, ex-
cept to say that those upheavals resulted in certain large scale migrations, and |
tremendous burdens—not on us as a Government; of course, the burdens were
there but thev were infinitelv small compared to the burdens on the inillions who
had been uprooted and who find it so difficult to find their roots again. All that
hapypened. and we were overwhelmed by it and it came like a flood. Tt is all very
well for people to tell us **“Why did you not think about it and prepare for it?"*
T do not know how any human being cou'd have thought of it and prepared for it
in that wav, Anvhow, that occurred. and we made a great effort to stop it, to try
to draw n line beyond which it should not go and again to find rome kind of an
equilibrium. In those initial days and months which were so full of tragedy, we
had the great advantage of the presence of Mahatma Gandhi here and I do not
know what wou'd have happened had he not been present here in {hose days.
But he left us, almost—I might perhaps say—as a consequence of those happen-
ings and the passions that they had unleashed. So we sought for an equilibrium



GENERAL BUDGET—LIST OF DEMANDS 1701

and semetimes we thought we were moving towards an equilibrivin  and some-

times not. We had thus far dealt with, you will remember, in a sense the West

Punjab and the Frontier Province on the one side and the East Punjab and & bit

-of Delhi and certain areas on this side. In the Province of Sind and the Pro-

vince of Enst Bengal or West Bengal nothing had happened, to begin with and
' “we hoped that nothing much would happen.

But, gradually, we found that in the Province of Sind, conditions were such
-a8 to make it a little difficult for the minority community to continue thers, and
there was alinost a ceaselese stream from Sind—not so many major incidents—
sometimes there were incidents,—but there was a ceaseless stream from Sind
pouring into Northern India till at last Sind beecame almost bereft of any minority
con-munity except for certain scheduled classes who remained there perforee,
because they cou'd not easily come away. Now, this gradual sweeping away or
pushing out of the minority community from Sind niade us very uuhappy. Tt
made us unhappy not only because of the fact that many people were upset und
uprooted, but rather because we began to see that those forces,—which we had
fought in the past and which we had sought to neutralise and sought to vyersome
‘by all kinds of things including the partition. and its consequences,—that thcse
forces were still at plav and so it anddenlv Aawned upon ue that we had »aid a
very heavy price but what we had hoped to gain we had not gained, i.e., peace
and equilibrium. And go this happened.

Meanwhile, on the other side, from Fast Bengal also the stream continued.
Agsin, there were no major incidents in Fast Bengal or West Bengal, but the
stresin continued. Sometimes, 1t cume aimost in &« flood; sometimes, 1t re-
duced itself to a trickle. In the course of the last two yvears or so, nbout 16 lakhs
-of people—=e million and six hundred thousand, mind vou—rame over [rom Fast
Bengal. Some people went from West Bengal to Fast Bengal also during that
period. T have 1o fgures. but T think their numbars were considerably less.
May 1 tell the House that during the last vear and a half or two years, a 1osaibil-
ity that has always frightened us has been any evil development of the ¢ftuation
43 between East Benga! and West Bengni. [t has frightened us becnuse the
numbars involved were go great, and the possible suffering involved might be so
great. We discouraged in every possible way the migration ot large numbers from
one Bengal to the other. Unfortunately. in spite of our discourngement, many
came over in hundreds of thousands. Still. at one period it seemea to us that we
‘had probably stopped that migration—it went down to a trickle a'most, Then
recent events happened in the last two months or so and brought thav problem,
which had been a kind of bogev—right in front of us and we have to tace it and
face it today.

Now, I shall deni with thia Bengal problem alightly later. 7 will o0 baok to
some other problems as between Pakistan and us. There is the Kushmir problem.
You will have seen that in regard to Kashmir, 2 ecertain resoiution nas heen pies-
ed by the Security Council a few days ago. You will have poted
what was said on behalf  of Indin in reeard to this  Resolution. We
have accepted the basic part of this Teso'ution. J would like vou
to read if vou can find the time, the rpeeches of our Representative, Mr. B. N.
Rau—he has made two statements both of which refer back to that speech.
Having accepted that basic thing, he has made it perfectly clear that certain
implications of MacNaughton's formule were not acceptedl by us—certain
matters relating to the so-cal'ed Azad Kashmir forces and the northern arean
about which we have made it perfectly clear at every stage that we could not
accep* any other position than the one we have put forward. Thev have again
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boen emphasised. Also, we have emphasised in our reply to the Security Ccun-
cil the basic moral and legal fuctors which we think govern the situation and to
which, especially the moral factor, we attach great importance. 8o we have
accepted the Resolution, making this position of ours quite clear. And if a

Mediator comes he will naturally be a mediator and we shall help him in every
way and explain to him what our position is.

Basically. of course. whether it is India or whether it is Pakistan, quite apart
from law, ultimately the future of Knshmir must necessarily depend upon the
wighes of the peop'e of Kashmir, We went to Kashmir, in the first instance,
hecnuse of the invitation that came to us not so much from the Maharaja’s
Government—that eame of course and that was & formal and legal invitation
from the constituted authority of the day—but what impressed us rauch more
and what induced us to go was the invitation from the representatives ¢f the
peopls therc and we have remained there all this time because of that. So,
that is where the Kashmir matter atands and T want to make it perfectly clear
to this House and to others that in regard to this matter the basic position that
was tnken up by our Representntive in the Security Council on this occasion is
the final position for us from which there can be nn moving.

There are other matters ns between Pakistan and us—important natters.
There is the question of canal waters.—evncuee property and the other questionr
with which my hon. colleague the Finunee Minister is  so  much- - eencerneg,
devaluation.  Well, so far ar devaiuation is concerned that is my hou. colleague’s

" subject and he has denlt with it on many occasions. The other matters, evacuee
property and eanal waters, nre essentinlly questions which when they arise
between two (iovernments should be considered on expert level—if you like on
the judicial level, if vou like on the nrbitral level. Such auestions are normally
dealt with !ike that and however important they may be they should never give
rise to nuyv major conflict hetween two countries. Ko far as canal waters are
concerned. we have repeatedly sugpested n Technieal Commission  where engi-
neers or hoth sides can determine how best to use the waters that nre there,
how best to add to their utility and if ultimately there is some lack ¢f water—
which our engineers think there will not be—well, then, there are 1nore sources
that ean be tappad.  The way of approach should not be for either country tor
starve the other, but to make the best use of the available water by both.

Now, it is a fact that in the old allocation of canals, ete, the old Iunjab
Goverument as a muatter of priority, if you like, because they could not spread
themselves out all aver, started first with what iy now more or less, the Western:
Puninb. Enst Punjab was slichtly neglected: Enst Punjab was second on the
list to be provided for later. Now, when the partition cume the result is that
much of the water goes to the West Punjub and East Punjab does not get =nuch
of it; nor does she get a fair share of the cana's. If you build the ecapals, as
we must, a fair aliocation has to tnke place and therefore some kind of am
agreement was arrived at on the 4th or 5th of May 1948. Quite apart from
tegal clnims. both the partics tricd their best to adjust themselves, so that East
Punjeb might have more water. though not at the cost >f any other place. and
that tinie should be given so that adjusiments can be inade in a few 7ears. So
that it is eminently a question which can be deeided without passion to the
advantage of both countries and the fimst thing about it is a technica! examina-
tion by hoth. Tf there are any matters which eannot he decided after the tgch-
nical examination, we are perfectly prepared tor an adjudication or a judicial
decision. The Pakistan Government has been going on saying that you must
agree here and now to ihis matter baing referrea to the Hnyue Conrt of interrn-
tionul Law. Now, T have no objection to refer the matter to the Mague Court
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or any other court. But I do not think personally that the Hague ous 18 pro-
Lubly a suitable tribunal for this, because 1t will mvolve us in  ¢normous  and
lengthy processes of litigation far away from us about canul waters here and-
decisions muy be delayed and all kinds of ditficu'ties might arise. I'he Bret
thing 1 say is: before you talk about referring this matter to nnybody, let us
have this technical examination. 1t does not bind you; it does not bind me. We"
may agree 100 per cent.; we miay agree 80 per c¢ent. Then only 20 per cent.
remains for ug to talk about or to refer to. Auvhow we are perfectly prepared,
as I said, to submit this matter to adjudication or arbitration. But whether
it is u judicial authority or arbitral authority which may itself be judicial, it
should be sowmething wi)xich can produce results fairly rupidly und uot prolong
the agony. ’

About evacuee property too, it is a matter eminently for judicial expert deci-
sion.  Whatever the finul deeision m'ght be, governmental or otherwise, theve-
should be a proper enquiry and investigations. We should make enquiries so-
an to enuble Government to consider them. If necessary I am prepared to sub-
rit this a'«o to impartin) arhitration or impurtinl judicial authority, as the case
may be. But we must devise some means of doing it which could produce re-
suits within an appreciable time and does not tuke a long time to decide,

Now, T nust go back finally to the situation, the new situation..............

8hri Tyag! (Uttar Pradesh): But what is their attitude with regard to canal
water and evacuee property?

Shri Jawaharial Nehru: I thought I just told you about canal water.  Isaid. -
that'ther: is some agreement about a téchnical mission. ‘

The Minister of Works, Mines and Power (8hri N. V. Gadgil): A Joint Tech-
nical Mission.

Shri Jawaharla] Nehru: Bat they have been insisting that we should agree
now, before the result of the Technicnl Mission’s enquiry is known, to refer this
matter to the Hague Court. Of course, provided there is Jack of agreement......

Shri Tylgi: Both put together, or one indupendeﬁt of the other?

Shri Jawaharlal Nebru: I caunot go into that in any detail. I have wmerely’
given a background to you.

About the evacuec property problen, thave have been &0 many questiong
and answers and hon. Members taust be aware ns to where the matter stands,

Now. before 1 go back to this new situation that has ansen im Beagal, may I
remind the House that some time ago T made un offer to the Pakistan Govern-
ment that we shonld both subscribe to a ‘no-war’ declacation on behalf of our
Geveruments.  The draft that we proposed was published in the Proas crd the
Houge is no douht aware ot it Tt was a very simple draft. The answer of the
Pukistan Government was srather complicated, they smd: ‘'Before we do this,
we must devise means for settling every other problem that we have. whether
it is Kashmir, whether it is devaluation, for a'l these matters something should
be devired.”” I pointed out to them that 1 would be a very good *hing if we
could solve all our problems and that if we were to solve them, the firxt step
should be tadien. What T wanted was to oreate an atrmosphere which would help
in the solution of those prohlems. 8o we went on arguing and the laat thing
that has happened is the reply that vame from the Prime Minister of Pakistan,
muking variour proposals about the other problems also, how they should be
tackled or what procedure should be laid down. Now, while this was happening.
this ernption took place in East Bengul and West Bengs! and 1 felt a certain ele-
ment of unreality in my talking about these vague declarations, when we could
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not control the existing situation and when all these things were happening. So

;vte dealt or we tried to deal with this particular situation and we are dealing with
it now.

May I in this connection inform the House, because I am coming back fresh-
ly from Calcutta and West Bengal, that in so far as any major incidents are con-
cerned, there have been no major incidents in West or East Bengal during the
last 2 or 2} weeks. I say so, becaure the impression is created by some of our
newspape"s reciting old incidents, an impression is created that they are new in-
-cidents. In fact there have been no major incidents in either West or Eust
Bengal during these 2} weeks.

There were great many difficulties in the way of people coming away from
East Bengal to West Bengal and most of those difficulties have been removed;
some certificates were required of domicile or income-tax; they are not ncces-
sary now. Some other difficulties arose at the Customs at one time and to some
.extant even now, the difficulties may be there. They had to pass through four
barriers, The Customs barrier was legitimate; again a police barrier; then the
Ansar barrier and then a barrier of eommon folk who called themselves ‘Jana-
gana’' that is people who gathered together. To some extent the people passed
through these four barriers and lost snme of their belongings at each barvier.
However, T think this is lessening greatly now. I visited day hefore yesterd:y a
big camp at Ranaghat where these people are arriving daily—some arrived the
-day before yesterday and some earlier and they all arrived roughly about 10 or 12
-days ago—and I had found that many of them have been able to bring o fair
quantity of luggage with them, pots, pans, utensils. beddings and in some caves
trunks. Obviously there had heen a relaxation in people bringing zoods,
because I saw this luggnge with themm. What they were deprived of was mostly,
I think, hard cash, which was taken away or which went in the shape of somne
kind of bribe given to the various people who stopped them, so that they might
‘bring othe- goods with them.

Pandit Maitra (West Bengnl): So much of jewellery and ornaments?

Shri Jawaharlal Nehru: 1 did see some women wenring gold bangles in the
-eamps.  Of course, T ennnot say whether others, probably, were taken away;
thoy may have been, but, at any rate, ~ome wore gold bangles; I saw cne or twe
‘with necklaces in their necks in the 'ast few dnys hecause the people were coming
home in the last ten days or so.

8Shri Raj Bahadur (Rajnsthan): What is the average rate of daily arrivals et
~present?

Shri Jawaharlal Nehru: T could not give you the exact number, but I will tell
you fairly approximately. In all. T shou'd imagiue since 18th of February about
150,000 persons have come from East Bengal, that is, Hindus from East Bengal
to Caloutta and from the 13th of Fehruary about 100,000 Muslims have loft
Caleutta for East Benga! and daily this process is continuing. It is, therefore,
‘not exactly a one-sided traffic; it is a two-sided thing, entirely voluntary, ‘of
course voluntary in the sense that there is a process of circumstancs; people are
anot pushed out except by circumstance.

Now. 1 refer to Fast and West Bengal. As the House knows, early this
-month, roundabout the Holi period. there, were disturbances and incidents in
certain towns of U. P.; n little later some incidents of this type in Bombay
which 1 greatly deplore. A major disturbance took place in the Goalparn and
‘Barpeta parts of Assam roundabout two weeks ago or a little less, that is, about
#he 6th or 7th of March, where for two or three days there was an upheaval
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large!y of the tribal folk there, who swept down und committed a good deul of
arson and drove away a fairly large number of Muslim inhabitants of those areas
into eithec Pokistan or the State of Cooch-Behar nearby.

Prof. Ranga (Madras): How many they might possibly be?

Shri Jawaharlal Nehru: I cannot say. So far as I know, there was very little:
kilting there but there was arson on a large scale. I cannot say how many were
drivea uway, because tigures vary from 80,000 to double or more than that
number.

These problems obviously raise very important questions for us to answer.
Some peopie talk excitedly about war, some people talk vuguely about exchange
of popu'ations and all that and we have to consider every possible aspect of this
prcblem.  Now, exchange of populations is something which we have opposed
all along. It is something which I consider completely, not only undesirable, but
not feasible, It is a question of arithmetic, apurt from anything e'se. Jf we
wanted au exchange of population between Eust and West Bengal and if we did
it with the complete co-operation of both the Governinents on expert level and
with every facility given, ii iz enle-dated that it would take 6§ yeurs, that 1s to
say, if uo untoward event happened.

Of course many untoward events will happen; of course there will not e
such magnificent co-operation between the two (Governments; and all kinds of
upheavals will take place during that period, so that one cannot think of it in
terms of reality. Then again, where do we draw the line? Tt goes on. At the
sume time there is no doubt that the present position 1s that so far as the Hindu
populagion of East Bengal is concerned, one mmght suy that generally speaking
the entire population is frightened, i¢ full of fear and apprehension about the
future and, given the opportunity, would like to come away from East Bengal.
Now, that is the picture. I do not know, of course, if, given an opportunity, ull
will ultimately come. Thut is their present feeling. All may not come. May
be some people will stick to their lands and other things later. That will depend
on the developing situation, whether they have security, ete. or not. Now,
we thought that, quite apurt from the 1arger considerations of the provlem, -
mediate'y peuple should be allowed to come anyhow, especially people who are
in danger, a.d that the door should be kept open for them to travel from oue
part of Bengal to the other, When we relieve the tension, that itself will result
in lessening pavnic and giving a sense of litt'e more security and they will be
coming over with fair ease anyway. The limitation is really that there is no more
transport available. Anything pesween 5,000 and 8,000 people come over duily.
Siraetimes 10,000 people a day. And between 5,000 and 6.000 Muslims have
been going from Calcutta daily. On one day there were 14,000 Hindur coming
in and 10,000 Muslims going out. Bo, the number varies. They coms chiefly
by train; some come by steamer and sbout five hundred people a day either
way by 8ir too. '

Now, in this connection it wns suggested that some kind of joint statement
might be made by Mr. Liaquat Ali Khan and myseif to meet the immediate-
situntion of panic and danger, to prevent incidents from happening and to allow
those who wanted, to come away. Now, we do not want and I do not wish to en-
courage mass migration, psrtly because we just physically could not organise it,
and portly becaure it would mean for some period people suffering all  kinds of
hardship without being able to come, but nevertheless wo felt it quite important
that ful' facilities under adequate protection should be given to them to come,
und 8o, it is proposed for that limited purpose that a kind of joint statemnent
should he made which, to begin with, naturally would lay down that each Gov-
ernment was fully responsible for giving cecurity and proteetion ta its minorities;
sscondly, that the guilty should he punished: thirdly, thot those who have
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suffered must be helped in every way, rehabilitated and compensated ; fourthly,
that un intensitied search should be made for looted property and that those per-
sons found in possession of it and who have not voluntarily returned it wouid be
considered guilty of having looted it and punished accordingly. Then there is a
reference to the abduction of women and to forced conversions; that forced con-
versious will not be recognised and that every attempt will be made to recover
women who might have been abducted. And finally there is to be a reference to
the punishing of people who spread wild rumours and false stories which ¢dd to
this tension, and this re'ates to newspapers aiso.

8hri Gautam (Uttar Pradesh): What about Dawn ¢ Would it be punished by
Pakistan?

Shri Jawaharlal Nehru: Dawn is s paper which is published in Karachi and
Lahore |

tinue after Lunch.

Mr. Speaker: If the hon. Prime Minister is likelv to take long, he may ren-

Shri Jawaharlal Nehru: I will finish in another ten minutes.

I am taking the House into my confidence as to certain things that we have
discursed—Mr. Liaquat Ali Khan and I. Now, there is nlso a suggestion shout
some kind of a8 Committee of Enquiry m each place to go into ail these things,
presided over by a High Court Judge and also with a representative of the minor-
ities. Now, obviously, this statement, if it was to be made, wou'd have no great
bearing on the major problem. The major problem remains. This is something
to meet the immediate situation and to allow people to come away under proper
protection, to relieve tension and to prevent hig accidents from happening. As
a matter of fact, most of the things contained in that statement have been de-
.clared separately by the parties concerned.

My hon. friend over there referred to Dawn and other papers. Well, it is
not for me to say that, but what the Pakistan newspapers contoin js something
amazing; it is astonishing the way they publish libellous things. May 1 udd,
however, in this connection that on the last occasion when I referred to this
matter in this House, I congratulated the Indian press, but I am unable to con-
gratulate it again today on its restraint, because it has not shown any restraint in
the last few days, or & week or two. 1 recognise the provocation and a'l that, but
the fact is that it has not shown any restraint.

Papdit Majtra: What has the Indian press done?

8hri Jawaharlal Nehru: It has nct shown restraint.

8hrimatl Renuvka Ray (West Bengal): Ts it anything comparable to the Pakis-
tan press?

Shri Jawaharlal Nehru: I agree. I am really astonished at the way the P’akis-
tan press is behaving. .

Sh:l Kamath (Madhya Pradesh): Which papers is the Primo Minister allud-
ing tof

Shri Jawsharla! Nehru: 1 would not Jike to go into this question. I can quite .
understand the provocation and all that, I am merely saying...............

Pandit Maitra: Does the Prime Minister seriously mesn this reference o the
Andian press?

Mr. Speaker: l.et hiln not be interrupted.
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Pandst Maitra: Sir, the Prime Minister hos made s reference tn the Indiam
pross which the House considers unfair,

Shri Jawaharlal Nehrn: | made this reference in all solemnity and rerious-
ness, because 1 have been watching them and 1 have seen what passions have
been aroused because of what the press has written. I am quite prepared to
admiv and one can understand that there has been provocation, but 1 am stating
this as a fact. I am not comparing the Pakistarn: press with the Indian press, bu
‘the fact is that the I’ress haw contained headlines, banner headlines, atc., which
have excited peopie. 1 am not saying that facts should not be published, but it
is a question of how the facts have been published. 1 may refer to one of-the best
newspapers in India, The Hindu, and the sume facts had been published in Ths
Hirdu as in some other pupers, but it is all a question of the manner of doing it.

Prof. Ranga: The Hindu does not publish even a small paragraph.

Pandit Maitra: The Hindu is conterned only with South India, where there is
mo such problem.

Shri Jawaharlal Nehru: May I also suggest to you that it is & fantnstic proposi-
tion ior a newspaper to have u gallup poll on war. It is a fantastic thing to go
sbout doing that. It is an incitement. We may have war or we may not have
war, but if newspapers take the formulation of high po.icy in their hunds in (his
‘way, then we might be led to all manner of things.

Shrimati Durgabai (Mudius): dir, we are snaous to know whether the terms
‘which were discussed between our Prime Minister and the Prime Minister of
Pakistan were agreed to or not. Will any statement be made on that and if so,
when?

An Hon. Member: Will it be carried out?

Shri Jawaharlal Nehru: The main point is this. As the hon. Member snid,
“Will it be carried out or not’? We discussed these and you will find that some
are stated Ly the Governor-General of Pakistan and by others. 1f you vend their
statements, they declare all those things, 1 cannot guarantee as to how fur
anything will be earried ont: but we did not think of it in terms of something
that we could be assured that it will be carried out because, in the nature of
things. this was thought of in terms of meeting nn immedinte situntion, not of
solving the main problem. The problem is too difficult and vital for us and #
cannot be solved by a declariuon Like uils, 50U wus. B0 DLE wp Nese tWU
things. It wasx meant particularly to open the door for people to come and go and
A certain toning down of the fear and apprehension that existed and then  {ace
‘this prob'em in its entirety.

Now the real problem, if T may come back. is a very vital one. T was telling
vou that we were discussing the ‘no-war’ declaration with Pakistan when all
tiiese things occurred and it seemed to me fantastic to talk  wbout ‘no-
war’ wher samething that seemed to me worse than war was occurring. 1t
became rather farcical. So we have to consider it in all its aspects. [ shall put
it to vou quite frankly. Whatever policy we have to pursue in the future nmust
depond necessarily, 'argely on what happens in Pakistan, partly of course on
what happens in India because escentially it cannot be formulated in theory
apart from events and facts that are bappening. If there is a grave danger to
thr uinorities in Pakistan, it is quite impossible for us to remain calm and iock
‘on. There is that potential danger today. One does not know what might hap-
pen at any time. There have been no incidents but there is that potentin! dan-
zer and one has to take suieh steps as are possible to prevent gm,vthmg happening.
Ultimntelv, after all, protection in Pakistan can only be givea obviously by
Pakistan.  We cannot give protection in Pakistan. One country can give yro-
tection to its nationals only within its territory. The only other a'ternative is to
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take the other country into its possession if it wants to give protection in the.
other country. So there are so muny factors and it is quite clear that no posi-

gioa caa be tolerated in the future where minorities have not got udequate and

sufticient  protection and  security. While we make this  position.
clear to Pakistun, we huve to make this clear for oursolvas too.
For on us fulls the pgreater responsibility in & seuse than om.
Pakistan. So fur as Pakistan is concerned, it is o policy you wight say, which

waa agreed to as Lhe basis of partition which is natural, which is human, which.
8 understood but which does not necessarily follow from the poiicy of the State

that they have, that is the policy of an Islumic State, Protection migh? follow

bhut equal treatment does not folow. HNo fur as we are concernzd, our very
theory of Ntate, our old pructice or background compels us to follow a humani-

tarian policy, apnet from other reasons so that on us the burden is in u seuse

grenter becuiise we have to put un end to evervthing we have stood for in the
past if we slide in the slightest degree from that position. 1 myself min not

prepared to move an iota from the position we have held in the past.

Shri M. A. Ayyangar (Mudras): Jg it purt of the agreement with them that
theirs should be an Ielamic State?

Shri Jawaharlal Nehrv: It is unfortunately u fact that they ure such n state-
It is not for us to interfere in what kind of State any other country has. Put
we cunnot help being affscted by events and by people living in Pakistan with
whom we have been intimately connected in the pust, and with whom we are
still connected today. 8o we have to recognize thut. People who are living
in Pakistan and the people who are living in India are intimately connecte
not only by bonds of history, not only by economic bonds but also family
relationship nnd the rest and it is quite impossible for unybody to say legally
or internationully it is o new State, etec. Then apart from that you have the
effects of that. What happens in Pakistan uffects Indin and we cannot help it.
Therefore this problemn cannot be solved as between two States” and these facts
will have to be considered, and we have arrived at a position when we cannot
possibly tolerate for practical reasons, apart from sentimental and other reasons
a continuation of any suppression of minorities or lack of security of rinorities.
We allow the minorities to come und go and we have an open door policy even:
fuoilituting their comjng and going but it is obvious that this does not solve
the problem because this may go on for the next ten years and still not exhaust.
the problem. Wa are not going to wait for that. A solution must come soon.
If anything comes in the way of solution, it hus to be removed. Naturally I
cannot go into any further detuils about this particular matter at this stage. It
is a highly difficult matter but 1 should like to make two or three points clear.
First of all, the minorities in Fust Bengal are certainly our concern to the
extent that they have security and if they do not have security, measures will
have to be devised to give themn security. We do not want a masg exodus or
an exchange of population but we are going to keep the door open for those
who want to come or travel in either way and give them facilities and we will
give them as much help as possible. This is the bagic position and for the rest
we have to be prepared for ull contingencies and developments and take such-:
action. as necessity compels us to.

Sir. the House hus been exceedingly indulgent to me for all this time and
1 am deepiy grateful to you for overstepping the time that is tixed.

Mr. Speaker: The House will now re-assemble at 2-45 iLstead of at 2-80.

ghri Kamath: Sir. in view of the Prime Minister's speech which hag been
necessarily long because compreheunsive, will you be 80 good as to extend the:
time of discussicn?
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Mr, Speaker: Thut we shall see when we re-assemble.
The House then adjourned for Lunch till a Quarter to Three of the Clock.

——————

The House re-assembled aftsr Lunch at a Quarter to Thres of the Clock.

[MR. BPBAKER in the Chair ]
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FTAT A1 foF a7 FA A 7w 7 A N gEemst w1 goaw & fow
AT A N Yo7 FTAAET (Commonwealth) # & | AT Zxr T I
AT & g 9T 9T I gu o wrehdl ¥ arg afe gEage @
! ag sfag a1 § | w@ @ qna o7 favarw § R e G flw
I qAT A AZ GHET YOH AR | TF GHG Iq FAE F S0
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et &1 gw @ fafew madde ¥ qrar gaT av | @ @ oA &
fazama & fx afz fafeqr mAde s A1 @ Frovden F A F ag
qReqd § I9 FT g% FU AT 8 |

T 2V § 99 ¥ T2 AW W@ q9A (0 AIET FT & | H qWAT
qfeq ggaeg For® I A N FW g 9 90 7 Fwwv 9@ & o
o IWME A RIGTIACNE fF wowm w10 a® 4 &)
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ooz ®7 ¥ wgM wigar g fr ogt ow sw e ¥y ofewz w1 9w @
agi aw W W arfrEa ¥ € faew F o awwta ) FE A
a7 gq gfteg § &3 O oifeeame fews o § sl gw & s N
faody @ o1 €Y 59 9T ®E W AN I 1 GT TEAHR ATH
tfoeat (Government of India) ¥ T fawa & ot o fawfer wwifers
WY T, AR WY M oy S AT AEE

“The Government of India's decision to maintain the ban on trade with South Africe
was taken after full consideration of all the relevant fastors. ,The ban was imposed as a pro.
test nzainat the treatment of those who at the tims of imposition were all Indians and now
inolude Pakiatania. 8o long as the discrimination and disabilitiss, against which this protest
wae dirocted, Temain, there can be no justifieation in the opinion of Government of Indja
for removing the present trade restrictions, and the Government of India do not intend to
remove them."

AT g ¥ @9 I9 § g N wE g

14 in n mattor of profound regret to the Government of India that in thy treatmant of &

roblem which etfects equally the interests, the righu and the honour of Pakistanis and

Indinus, the Government of Pakistan should have decided to abandon the unity of under-
standing und approach which the matter requires.”
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N R W A w feam § fr o ff & ae arfeem
ST AT AT aff W I W

W T q
gmaﬂta’quiw&wiﬁmiwugwg

(English translation of the above speech)

_Seth Govind Dag (Madhya Pradesh): All of us are highly thankful to our
Prime Minister S8hri Jawaharlal Nehru that he in & very comprehensive speech
has very clearly enunciated his foreign policy. We are also proud of the added
prestige and houour that our country has acquired in the eyes of the world
under his leadership and we have full confidence in him. OQur foreign policy
is that of world peace and I am not in the least opposed to the pursuance of
this policy. I am also fully conversant with the present world situation and
the responsibility that has fallen upon our shoulders sfter the independence
and of which Panditji made a reference in his speech. I ualso know this that
the biggest and the most difficult problem before each und every country of
the world today is the formulation of the foreign policy. In spite of all this
and being the staunchest supporter of our Government, hoth Central and Fro-
vincial, yet still I have to submit a few things and I am submitting these things
inspired with the same feelingg with which I support the Government.

Though the foreign policy relates to all the countries of the world yet still
it strongly bears upon the relations with the neighbouring countries. As for
exumple an ocean is a vast expanse of water, yet the waves that rise therein
mostly bear an affinity with the coast and nop with that vast expunse of water.
Likewise the foreign policy also bears the alosest possible affinity with the
neighbouring countries. After the partition of our country when we make a
study of our relations with the neighbouring oountries then we have to say that
the relations have not at all become closer or more cordial. For the unpleasant
relations that we have with Pakistan we are not at all responsible, we acknow-
ledge this fact. But the question is that in spite of our not being responeible
for these bud relationy how. many countries of the world and specially these
neighbouring our country are siding with Pukistén and how many are with us.
The success of the foreign policy depends upon the number of friends that we
can make. I have to submit that these days the world is divided into two power-
blocs, the Anglo-American and the Russian, and in spite of the fact that we
are not on had terms with either of them yet if we were {0 see the propagunda,
mostly false, that is being made there then we would come to know that
Pakistan is being supported there and we are being opposed. The Press of
our country onmly is supporting the Government and we ure not getting uny
support, whatsoever, from anywhere. I very humbly to submit to Panditji
that the adverse criticism that he made today of the Indian Press is not at all
right and proper. 1 do not want to allude that our Press in genernl is not at
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all at fnult, some newspapers may have been at fault, and if any newspapers are
really at fault then thcy ought to have been named instead of making a
sweeping remark against the Press in toto. The position and status of the
Press in India today is not what it had been in the past and irresponsible
news-items and comments do appear therein even today. 8o the thing thut
has psined me most in Panditji’'s speech is his sweeping remacks about the
Press, in general, becuuse only the Press is affording the Government the
greatest possible support. .

Besides this we huve fo see one more thing also. After maintaining mosb
-cordial relations with the entire world how far we have baen able o benefit
the people of our own country and these of our people who are in Pakistan
and other countries of the world. 1 remember a story written by our famous
Hindi author 8bri Premchandra. The story is shat in somne certain village
lived & man. He used to distribute sweats to all the children of the village.
All the children were highly attached to him but so far as the children of his
own household were concerned nona of them ever got any sweets. The same
such thing is happening with us nlso these days.

The foreign polity can be divided into three parts. One relates to Pakistan,
the second relates to the other countries of the world and the third relates to
thosz forcign countries where our countrymen have settled in very large numbers.
The biggest problem today is that of Pukistan and our Prime Minister has just
now given out that whatever iz happening today is 10t at all a permanent
solution of thig problem. As regards the problem of the exchange of population,
he hus just said that this step is not at all wise. He did not sny anything
about the war. 1 am also deadly against war and T acknowledge that this
exchangs of population also is not a good thing. But as we had to nccept the
partition of the country in spite of our not contributing to the Two-Nation Theory
idenlogy, in the same way I beg to submit that there can he only two solutions
of this question. In the end either there would be a war or in"case there is no
war then we, after pocketing insults after insults, will have to agree to this
exchange of population between India and Pakistan, may this thing take a lot
of time or may we have to come across any number of difficultics and obstacles,
bup this will have to be done. To me at least there do not appear any other
solutions except these two. Our Prime Minister has just said that there
should not be any invesion on Nepal, it is perfectly right. But the question
is that like Nepal we have other neighbouring countries also. There is also
the question of those of our countrymen who have settlad in other countries.
Then the first part of the foreign policy pertains to Pakistan and the second

ertaing to the other countries of the world. I am perfectly in favour of

seeping cordinl relaticns with them, but these oordial relations must not be
of a merely neutral or negative nature, the Priendship must be true. We
support their cause and vice versa they must support us.

Whatever 1 have tc submit about the third part relates to those of ow
countrymen who have settled in the various colonies. This also happens to be
my favourite subject because for the last 27 years I have been taking a heen
interest in this matber. As far as these colonial brothers of ours are concerned
I heg to submit that their condition has gone from bad to worse since ocur
attaining independence. Their number also is not less. Fc_»ur million Indians
liva in the foreign countries. South Africa; the four countries of East Africa,
Kenya, Uganda, Tanganyika and Zangibar; Malaya; Burma; Ceylon: Dutch
Guiana; British Guiana and Fiji are thore countries wherein our countrymen
have settled down in large numbers. Their condition is still the same a5 before,
¥t has deteriorated somewhat. The problema in all these countries are
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practically the same. Theyv have three problems. The first is that no new
Indian settlers can go and settle thers however near thet coiony may be. The
second problem is that the Indians who have permanently settled thers are
not being given citizenship rights. The third problem is that in come countries
like South Africa the colour prejudice has so much inoreased and the condi-
tions have so much deteriorated that no civilized country of the world can,
for even one moment, tolerute this state of affairs. There are some way-outs
also. By merging our rights with those of the aboriginal population, we should
try to organise a unitel fronl. Besides giving moral support to our cuuse we
must compel Great Britain to come forward to resolve the problems that are
found in those countries that are in the Commonwealth. Qur country algo is
a member of that very Commonweslth; and if even in spite of this fact the
Indians there are meted out shabby apd inhuman treatmeat then it ia highly
-improper. 1 fully believe that if Great Eritain would intervene and try to
resolve this problem it would be resolved. I had gone thers once when we
had some dispute about the cloves trade with Zansibar. At thut time this
problem wag somnewhat resolved at the intervention of the British Government.
I fully believe that if the British Government would care to intervene then
she can perforce get all such problems, thet are found in the Commonwealth
countries, resolvef.

The most important quession at this time is of South Africa. I congratulnte
bon. Pandit Hirday Nath Kunzru for the splendid work that he did there. Buf
3 p.u Ilike to submit that this problemn is not easy to resolve. Even after
*7* & Round Table Conference what our position would be, oannot be
imagined. As far as the question of South Africa is concernsd Pakistan has
stabbed us in the back and has proved false to us. 8he hag waived all trade
restrictions and bans against South Africa in spite of the faot thet we have
not waived any. 1 wish to submit and in as many words that sg far as this
Round Table Conferenoce is concerned we have not to enter into any agreement
with Pakistan on this subject, and when we aotually sit at the Conference then
we shoull not in the least care what Pakistan does or whether she casts her
Iot with ug or not. The Government of India herself had issued a White Paper
-qu this subject. I wish to read out to you a few extracts from the same:

“The Government of India’s decision te maintain the ban on teade with South Afries

wae taken sfter fall cengideration of all the zelevant factors, The bea was

PP
protest against the trestment of those who at the time of in;m:tion were all Indians and

now include Pakisteanis. So long as the discrimination and bilities, against which this
protest was directed, remain, there can be no justification in the npinion of the Goverm-
ment of India for removing the present trade restrictions, and the Government of India
do not intend to remove them.”

Besides this it has also been mentioned in the said White Paper:

“It is s matter o:lprofon.nd regret to the Government of India that in the treatment
of & problem which affects equaily the imterests, the rights ead the homour of Pakistanis
‘abd Indians, the Government of Pakisten should have decided to sbaadon the unity of
understanaing and approach which the matter requires.'

So after the issuing of this White Paper I believe that in future we would
pever, in the least, oare about the attitude of Pskigtan in thig matter and we
would remain firm on our decisions.

About the foreign policy 1 wish to submit only so much that wa have to
support our Government in toto. Under the leadership of Pandit Nehru our
jmportance in the foreign countries has highly increased and our prestige and
honour have also incresssd in the eyes of the world. But I wish to submit
#0 much at least that our torem policy instead of being merely neutral and
oegative should be active and boid. ’
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Bhri Karmazkar (Bomibay): The situation that confronts us all in one sector
of our externs] affairs is so serious and so fraught with potential dsngers and
difficulties that 1 am tempted to think for & moment that any elucidation tods;
of the principles underlying our foreign policy or any other subject conneoc
with our external affairs may look rather academic. But this situation has
been with us during the last two or three years, the dangers facing us and we
facing them. Thus we are taking also s long view of affairs and guiding our
conduct in the light of our judgment. It is from that point of view that T am
addressing you thig afterncon on one or two particular considerations in general
and, if I am allowed tbe full fifteen minutes, during the last seven minutes
I shall toke the liberty of placing one or two considerations for the considerntion
of the External Affairs Ministry,

Doubts have been expressed in certsin quarters regarding the effectiveness
of what has been termed our ‘passive’ or ‘neutral’ policy. Ib was made clear
to us this morning by the bon. the Prime Minister. The policy that the Gov-
ernmept of India have been pursuing during the last two or three years, ever
since the attainment of freedom, is not really negative in its character. It was
necessarily vague in the beginning, as it could noti have been explicit. The
foreign policy of n country is the result of a continually avolving process. As
the Prime Minister observed once: It is definitely limited by the environments
through which the country is passing. Our foreign policy ig bound to be largely
influenced by the wuy in which events took their course after the achievement
of our freedom. But, during the last two or three years that policy has under-
gone o definite evolution and we are today in a position 10 tell ourselves pre-
cisely what that joreign policy means. T have had a look at the various state-
ments authoritatively made on this subject, but I have not been able to find
a clearer and more lucid statement of the present nature of our foreign policy
than in the very remarkable speech which the Prime Minister made in his
address to the Columbia University in New York. T take the liherty of quoting
that, because 1o my mind it lays down in very clear terms the precise conten®
of our foreign policy. This i what he said:

“Thus she (Indis) bas tried to combine idealism with national interest, The maim
objectives of tlat policy are: the pursuit of peace, not through alignment with any major
power or group of powers, but through an independent approach to each controversial ow
disputed issue; the liberation of subject peoples; the maintanance of freedom. both national
and individual; the elimination of racial discrimination; and the elimination of want,

disease and ignorance which afflict the greater part of the world’s popalstion.”

Thig is & very clear statement of the objectives of our foreign policy and,
naturally enough, in our national activities and in the international spheres, we
bave been guided by the principles stated as underlying our foreign policy.

There is another aspect of this question and it is this: It does noti exactl
matter so much what a nation’s foreign policy is as the importance whi
that particular country holde in international opinion. We all know what the
foreign polioy of independent China was four years back. But today if our
previous nlly General Chiang-kai-Shek makes a statement about his foreign
policy, he would not be taken as seriously as he might have been taken four
years ago. Two and a halt years ago when the Prime Minister spoke of our
foreign policy we were prssing through rivers of blood. Naturally, the world’s.
papers were full of that story and a year later, five or six million of our country-
nen crossed from one porder te the other. There was a huge refugee problem
and pictures in foreign journals showed refugees wearily moving along. A
little later international opinion recognising slowly bub surelv that Independent.
India was integrating herself and that the 500 and odd States were being
welded into one harmonious whole, there came & further recognition of the
seriousness of the problems and the methods by which India had been trying
%o solve them. Now has come & very slow but sure recognition in the world
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that when all is said and done those who are in charge of the destinies of India
during the last two and a half years have acquitted themselves well.

I have had occasion to glanoce through what might be called a cross-section
of public opinion as expressed in the journals. It naturally varies from country
to country. There is the English press which is still preponderatingly reaoc-
tionary and conservative. Then there is the press in France which due to its.
association with British Imperalism till yesterday still continues to be unfavour-
able in its comments on India. I thought it worthwhile to have a cross section
of public opinion in the U.8.A. which might be said to be non-imperialistio in
its intentions, at any rate for the present. I will not tire the House with long
quotations. I thought best not to quote an idealist who believed in the ideals.
in which we believe but to pick up a hard-headed businessman, because hardly
is it the case that businessmen ever do not consider what they say. They are
given to realities and we might attach substantial value to what they say in
respect of any particular subject of public importance. In an article by a
responsible American, Mildred Hughes, who is Executive Vice President, Far
East American’ Council of Commerce and Industry, one of the principal com-
mercial organisations of America, this is what he has said about India today:

“Taking every thing together she (India) has achieved a remarkable stability. hl:n the
non-

two years since her complete independence she has emer, as the primary power
‘ommunist Asia. The pew Government's record of idating more than independent
states into a solid political unit is substantial in sise and effective in character. The-
leadership of dynamic, ressurceful Pandit Nehrn is responsible in no small measure for the

achievement of these spectacular gains in such a short period.

Judging on the whole we have reasons to believe that we are entitled to take
not u pessimistic view of the position which India occupies in the international
sphere. That was what might be expected of India. Though India has been
new to freedom so far as this century is concerned, India has not been new to
the world so far as national reputation is concerned. In the international
world there has been & great deal of appreciation of our culture, great respect
to Mahatma Gandhi and considerable respect to those who are in charge of the
destiny of our country and by and large s very deep and continuing respect for-
the ideals which have been inspiring the general thought of our country. On
top of it we have the world’s sympathy in some measure with regard to the
troubles and tribulations through which we have been passing. So in my humble
opinion we need not be disturbed in the least by what view the Security Council
for the moment takes or what the Daily Telegraph says in London. We bave
to develop a certain amount of self-confidence, faith in our own selves so 88
once for all to abandon the idea or the habit of judging ourselves by what

others say about us.

Prof. Ranga: That is what we are doing.
8hri Xarmarkar: T am sorry I have not got the time to reply to the inter-
ruptions.

The second point which 1 was trying to make was that consistently with the
importance which Indis was bound to achieve, she has been slowly but steadily
achieving a position of importance in international Councils. The report here
makes it clear that India has been a member in all the important organs of the
Utrited Nations and one happy feature of the last session,the Fourth General
Assembly of the United Nations, was that for the first time during the past
three years India really stepped out of what was her own sphere and made &
substantial contribution to the solution of some of the world’s problems. The
Govex"nment of India representative’s attempt at finding a solution regarding
Atomic Energy, the part which our representative took in the solution of the -
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